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Mr. Speaker: It was eirculated. Mr.
Kamalnayan Bajaj.

Shri S. M. Banerjee (Kanpur): Will
‘the Minister reply today or tomorrow?

Mr. Speaker: Tomorrow.

Shri M. R, Masani (Rajkot): When
will the debate end?

Mr. Speaker: It will continue for
‘the whole of tomorrow.

1248 hrs.

GENERAL BUDGET--GENERAL
DISCUSSION-—contd,

Shri Kamalnayan Bajaj (Wardha):
‘1l was saying yesterday that the
Finance Minister had made a good
survey and showed a good grasp of
the economic development of the
country. But looking through the tax
proposals, 1 have come to the con-
clusion that he has not been bold
.enough to solve the various problems.
He has given only some trifle conces-
sions like abolition of the tax on bonus
issues, reduction in the incidence of
‘tax on dividend and 5 per cent. reduc-
tion in surtax. It was probably
thought that it would improve the
psychology of the share market. But
the 10 per cent levy on corporate tax
and the individual income-tax has
more than offset that. Last year on
.account of diminishing returns on cor-
porate tax and individual taxes, cer-
‘tain amount of concessions were
given, but this year, in spite of the
fact that the Finance Minister an-
nounced that there should be more
savings, he has failed to give any
such concessions.

The super profit tax was levied
after the Chinese aggression, This
tax was changed into surtax by the
previous Finance Minister, Shri T. T.
Krishnamachari. Thig tax operates
after the normal taxes have been paid
and certain amount of profit is
allowed to be exempted. This tax is
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a kind of tax on efficieney of the eor-
poration. The corporation whieh
works with greater efficiency has to
pay more because of the surtax. The
surtax was legitimate and eould be
justified during times of war, but im
normal circumstances, especially after
the Tashkent agreement, there is no
moral justification for the retention of
this kind of tax at all because it is a
discriminatory tax on persons who
are making special efforts to make
more profits. So I fail to understand
why this tax is continued on those
people who are working the corpora-
tion with greater efficiency. This tax
should really have completely gone.

12.50 hrs.

Now, I come to the 10 per cent sur-
charge on individual taxes. Although
at the lower limit of income-tax a
certain amount of concessions or ex-
emptions have been given that is so
negligible, because on an income of
Rs. 6000, the exemp'ion or concession
given is only about Rs. 14. But the
excise duty on sugar hag been in-
creased, and if a person with that in-
come has to pay the increased excise
duty on gugar, then it would mean
that on sugar alone he will have te
pay more than Rs. 14 which he would
otherwise save on an income nf Rs.
6000. So, even the exemptiop, which
hag bcen given to the lower ineome
group is only a paper transaction,
but probably on the whole, there s
more burden on the tax-payer in that
respect.

During the last year, the returns
from the taxes were reduced. During
1965-66, the estimated corporation
taxes were Rs. 3716 crores, but the
cxpected amounts are only Rs. 330
crores; so, about Rs. 41'6 crores were
received less. Similarly, in regard to
personal taxation, in 1965-66 the esti-
mateq amount wag Rs. 271.8 crores
but the cxpectation is only about Rs.
260 crores, thus leaving a shortfall of
about Rs. 11.5 crores. If we see this we
find that the diminishing return has
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already set in under this high rate
of taxation. Any expert on economics
can be made to go into it and he will
not come to any other conclusion ex-
cept this that the taxation has risen
to such a high level that diminishing
returns have already set in. For that
very reason, during the last year, the
previous Finance Minister had reduced
the taxation to some extent. In 1964-
65, on individual earned incomes, the
taxeg at the highest slab amounted to
825 per cent, but in 1965-66 they
were reduced to 74'75 per cent, but
this year again, they have been in-
creased to 82°25 per cent, almost to
the level of 1964-65. Thig is the posi-
tion in regard to earned income. As
regards unearned income the percen-
tage would be about 7 or 8 per cent
more. If you take the total taxation,
on uncarned income, the figure may
amount to 120 per cent of the annual
income; in the case of earned income,
it may come to about 108 to 110 per
<cent.

Tt has been said that there should
be mpre savings, and there should be
more production and more industries
should be developed and more invest-
ment should be there but then if one
has to pay more than 100 per cent by
way of taxes, where will the savings
be in the private hands or in the cor-
portations?

The tota] dividend that the compa-
nies had paid last year was about Rs.
71 crores. As compared io that the
additional taxation which had been le-
vied was Rs. 43 crores. If Rs. 43 crores
are to go out of that profit, then how
are the companies going to maintain
the dividend and how are they going
to have savings for investment?

Of course, some trifling benefits have
been given to the extent of about Rs.
7 crores by reducing the dividend
tax and by giving exemption up to
10 per cent on dividend and by al-
lowing the bonus issueg without taxes
and so on on the national income
-which was taxed previously. These
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are some of the thingg by which the
psychology could be improved; though
they do not result in much monetary
benefits, they have removed certain
irksome difficulties which were there;
and the psychology which was bad
in the share market has also been
improved; perhaps, these things would
simplify the tax structure and remove
unnecessary  administrative = work
which was not very profitable. From
that angle, I really welcome these
changes. But these things have been
more than offset by the levy of 10 per
cent tax. This is my inference; I
am not saying this on the basis of my
information as such, but my inference
is that when the total fiscal tax struc-
ture was framed, some of the irksome
taxes were removed, and five percent
concession was given on the surtax,
and since savings had to be improv-
ed, I feel that some concessions on
the corporation and individual taxes
must have been farmed in the origi-
nal budget when the Finance Minister
had framed it. I fai] to understand
how when there is the argument that
there should be more gavings, all of
a sudden this 10 per cent increase on
individual and corporation taxes has
come about. I wonder whether it
was a part of the budget as vriginal-
ly framed or whether it has been an
after-thought which has been super-
imposed later. If it was an after-
thought, it would mean that the inten-
tions of the entire fiscal policy were
changed later on at the last moment
because of certain political or other
considerations.

Last year, a trend was introduced
to lessen the tax on the highest slab
because of the diminishing returns;
and the psychology began to be slight-
ly adjusted. But again within one
year, if the trend is changed and it
is brought to the original level, then
we lose the confidence of the tax-
payer thereby, which in the long run
is not good, nor is it fair to the tax-
payer.

Last year, the previous Finance
Minister had assured the House that
there would be Rs. 150 croreg reduc-
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tion in the civil expenditure and so
on. But in spite of that there has
been an increase of Rs. 236  crores,
making a total difference of Rs. 386
crores. Of course, Rs. 30 croreg in-
crease is on account of defence needs,
and that is quite understandable; if
we take out these Rs. 30 crores, then
the difference would stil] be high, be-
ing of the order of Rs. 356 crores. This
is not a very small amount, and I
hope the hon. Finance Minister will do
wel] by applying his mind and get-
ting more savings under administra-
tion, by avoiding wastage and unne-
cessary costs which have gone on
increasing from year to year. In 1950-
51, the civil expenditure was Rs. 31
crores, but in 1965-66 it went up to
Rs. 122 crores, and in 1966-67 it is
estimated to be Rs. 141 crores. If this
is the rate at which civil expenditure
increases but if our total development
doeg not increase at a similar rate,
then where is the justification for
such increase in administrative costs?
In the entire budget of 1965-66 the
total non-productive expenditure was
about Rs. 1528 crores out bf Rs. 2470
crores tota] revenue. During 1966-67,
the figure is Rs. 1666 crores out of

Rs. 2719 crores total revenue. This
is the order of the non-productive
expendture. I admit that all
non-productive expenditure is not

useless expenditure; there are catego-
ries of such expenditure, which are
useful. But still we must have a
limit on the percentage of such expen-
diture we must lay down to what ex-
tent we can go in for non-productive
expenditure and to what extent we
must invest in creative or  fruitful
fields in the country. If 65 to 70 per
cent of the total revenue goes into
the non-productive category and very
little remaing for productive invest-
ment, then how are we going to effect
savings even in the public sector? It
is  surprising to find that in the en-
tire public sector, we are going to
invest this year Rs. 345 crores. The
total revenue from the corporate sec-
tor was about Rs. 340 crores; with the
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increase in taxation, it is going to be
Rs. 376 crores. As against this, we are
going to make an investment in the
public sector of Rs. 345 crores. If we
are going to invest all the money
which comes from the private
sector in the public sector, T have no
grievance. You may do so. But what
is the return on the public sector in-
vestment? It is g bureaucratic sector, 1
am glad that even members like Shri
Nath Pai described it ag that yester-
day, which I describeq two years ago
in this very House, that it is a bureau-
cratic sector, a government gector, not
a public sector. I can understand a
public sector where the public is
directly interested. Take the private
sector where the public companies are
there; there are thousands and thous-
ands of shareholders belonging to the
public; that is the public sector where
the public has direct control and
managers and shares in the profit and
S0 on.

13 hrs.

On the total investment of round
about Rs. 3200 crores or Rs. 2800
crores in the public sector, the re-
turn is not more than 1} per cent.
There again, I may be excused if I
use that word and say that the ba-
lance sheets of some of these public-
sector undertakings are not properly
drawn in the commercial gense. In
some of the balance sheets, they show
some profit without providing for de-
preciation. It is a fabrication. If g pri-
vate-sector company does that, that
is without providing for depreciation
shows a profit, it will be taken to task
by the company law board. If this
king of balance sheets are allowed in
the public sector without taking ac-
count of depreciation, it is not g fair
practice.

I would say that the public sector
should be run on entirely commercial
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lines in a systematic, methodical man-
ner. If the Government find it diffi-
cult to do so, which we see from the
resulls of so many years, 1 on, behalf
of the business community, give this
assurance. There are patriotic business
people who are experienced glso. I
assure the House and say this. Give
us half a dozen public-sector concerns
you are not able to manage, and in
a reasonable time, we will give you
what we want, how much money we
want; we will tell you what we are
going to do, we will give you the full

programme and policy. We will run
them.

Mr. Speaker: His time is up.

Shri Kamalnayan Bajaj: Please

give me five more minutes. When in
the midst of my argument, there is a
solitting up, it becomes difficult to
continue the thread.

1 give the House this assurance. Let
us have a trial. But I would
make it clear that there should be
no political or administrative inter-
ference. You have every right to check
and inspect, guide and advice. But
then you should leave it there. There
are private-sector people in the coun-
try, good, influentia] and experienced.
Instead of nationalising the malerial
wealth, T would say this. If you want
to do it, do it by all means. But why
not nationalise the rea] talent in the
country, the good qualities experi-
ence and talent of the people, and
ask them to serve the country by
managing the public-sector concerns
properly? That is the eastern way, the
Asian way. We know of the rishis and
munis. We have the system of sanyas
and vanaprasth, national service, I
think if g proper call ig given in the
proper way, there will be people com-
ing forward, people who have done
everything in their life who will give
their best for the country and do this
service for the sake of the country.

1 would not take much more time.
On the Gold Control Act, I have spo-
ken when it was enacted. After that,
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it has been distorted again by the
previous Finance Minister. I think it
has done enough damage. We should
really remove it. I would not argue
more about it.

T would also say a word about the
annuity deposit scheme. It is g very
troublesome, new device. It has
brought in only Rs. 40 crores. Even
if somebody pays whatever is due,
what is the position. Suppose Rs. 150
is due as annual deposit. He has to
pay in four instalments. If there is
a differece of Rs. 10 he has to pay
and then apply for refund. A person
has to wait at the Reserve Bank for
three, four five and six hours. For
a year and a half, many people have
not even received the receipt for
their payment. As it goes on increas-
ing, after a few years I think the
administrative = cost will be out of
proportion to the receipt. Then I have
my doubt whether the Resreve Bank
will be able to cope with it efficiently.
So why keep such an anomalous, irk-
some and troublesome new device in
taxation? Even if you want to keep
it, make it completely optional.

In 1962, the tota] revenue of the
Government was Rs. 1300 crores; in
1966, it has increased to Rs. 2,700
crores, more than double. If Govern-
ment has increased taxation, T am
happy, but really, to that extent, has
the country progressed? Hag it pro-
gressed one hundred per cent?

13.07 hrs.
[Mg. DepuTy-SPEAKER in the Chairl.

The burdent of the heavier taxation
falls on the Indian people. This ig the
cause of further inflation. If al] this
money that had accrued in the hands
of Government was profitably utilised
for development, more goods would
have been produced and costs would
have come down which would have
been beneficia] to the country. Our

total national income is
round about Rs. 15,000 crores.
Out of that, if Rs. 2,700 crores

is the total collection of the Central
Government, it comes to 18 per cent
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of the total national income in gov-
ernment’s pocket for administrative
expenses. Apart from that, there are
State Governments who are collect-
ing taxes. I do not know the percent-
age in their case; it may be altogether
25 or even 30. It is regarded by eco-
nomic experts of the world that if the
revenue increases more than 20 to 25
per cent of the total national income,
it is serious; if it increases more than
30—35 percent, it is disastrous. These
figures make us tremble sometimes
and ask ‘where are we really pro-
ceeding?’. We have to take serious
note of these things.

Two more points and I will con-
clude. There has been some criticism
in the House of the managing agency
system. The system may go; I hold no
brief for it. But I would only say this
that when we want to develop our
country, a system is there which is a
co-operative system not only of fami-
lies but of friends come together. 1f
you find it bad and if you can re-
placc it by something else, remove it,
but do not create a vacuum by which
industrial development will be re-
tarded. I will give you an instance.
Some pcople in my close relationship
thought of forming g new company
some years ago. They have tried to
persuade Government to allow them
to have a managing agency. Just be-
cause they are small people, it has not
been sanctioned. The Government's
argument is, ‘Whatever percentage, 10
or whatever it is you want, you name
two people and take 5 per cent each;
but they will not agree to the manag-
ing agency’. I am prepared to argue
and convince the House that unless we
have the managing agency system in
the present conditions of our develop-
ment, we cannot bring people together
with t:c resources of entire families
and friends pooled together. Under
this system, they can share. If the pro-
fit of the managing agency is more,
you can always iniroduce g curtailing
slab and so en. That is a  different
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matter. But do not disturb the sys-
tem and dispense with it entirely
without giving the matter serious
thought. .

Yesterday there wag an argument
about the significance of the word
‘bania’ in the House. Shri Nath Pai
used it and I said that I am proud
to be a bania. Here I would give the
meaning of the word ‘bania’, ag I
understand it. For that T have to
speak in Hindi.

afqar q A qoEFT a7 = |
afar AY Y G HOAT T aF |
Ffaar A A g9 T § |
afmr &t 9t @9 §B @ & |
TR T fraT wgreAi Y afed A1

Shri Tyagi (Dehra Dun): 1 wish
1 were one.
Shri Kamalnayan Bajaj: I would

be proud if you were.

Shri K. C. Sharma (Sardhana): It
is his meaning.

oY ERAATT AAR : FAIR WAL
afrar #Y wgrer Fa1 &, w9tq S 7
o WG ¥ TG T 0 W AR A
forr #1 redl F Fgr AT § IAAT Y
oY A F FS F | afar T A
FT & gz AT ¥ ¥ q@m@m 1 oW W
HI9HT FEAT F9VT A § AV WY T«
TR F) AHE F AT Fg qFF § W
ST WY AT ZETT HSST § A W
TEFT T=B0 G Fg WA |

HTeAT WY A A B g AT
ferart, a7 % N7 ITRT FETE § giow
g &1 afar =g § foalt @a F 9
T wF A A7 aft T T T
FAT T
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@t o Wo FAAW (FTHYT)
fmagd Namgm

ot wHWTET Fww o wer |
FO 0 Y § A a1 gQ § WK g7 Anil
b oY AT FY Ffar F E

Shri A. C. Guha (Barasat): The
Finance Minister in any country is
mostly a prisoner of circumstances.
He has to act within the prevailing
economic conditions in the country.
But that would apply more aptly to
the present Finance Minister who had
taken over charge only about two
months before presenting the budget.
So, he has to work within the prevail-
ing conditions, and also within the
broad framework of the budget which
was mostly prepared before his tak-
ing over.

Moreover, it is not possible for
any Finance Minister to make a radi-
cal change in the financial, fiscal or
monetary policy of the country. He
has to take some time to give a new
drive, create new tendency, to the
economic policies of the country. So,
1 am afraid the present Finance Mi-
nister may get some vicarioug gbuses
and also some vicarious commendation
if any, because he is not responsible
for whatever present economic condi-
tion—good or bad is prevailing. He
has only to carry over the burden and
the legacy left for him and created
during these last 16 or 17 years.

To some of us, the word socialism
hag become something like a mantra,
whose incantation will lay the ghost
of capitalism or reactionism, and so-
cialism will dawn only if the Fiance
Minister or the Prime Minister  can
utter the word socialism g number of
times. It has been stated in this
House that this budget does not carry
any indication of the Bhuvaneshwar
resolution’, or has not taken any step
towards the reduction of inequalities.
I think the Finance Minister has stat-
ed that the Government is on policy
and principle averse to concentration
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of wealth and economic power or con-
tinuance of inequalities of wealth and
power. That he has stated in the
budget speech, and so, he has adhered
in his budget speech also to the fun-
damental policy enunciated for the
country, for this Government, that
is the reduction of economic inequi-
alities and equal economic opportuni-
ties and power for all.

The present Finance Minister has
not only to find the money for the
current revenue expenditure, but ke
has also to find monéy for the capital
expenditure and for the plan envisag-
ed and undertaken by the country.
For that he has to impose certain
taxes. 1T realise that it is hig obliga-
tion, and I do not like to blame him
for that. If there is any one to be
blamed, I think the blame should lie
also on this House, because the pud-
get and the plan were all discussed
year after year in this House and
approved by this House. So, if there
have been failures in our expectations,
if there have been failures in reaching
our goal or any relardation in prog-
ress then the responsibility lies with
the Government, and also to some ex-
tent with the House. We cannot ab-
solve ourselves from the responsibi-
lity for the failures, because every
policy was discussed and accepted by
this House.

Having said this, I would like to
point out some of the dark features
of the present economic position also
ag reflected in the present budget.
The most alarming economic feature
of the country is inflation. If the Gov-
ernment could have put 3 stop to th's
inflation, if the Goverament had heer
able to control the price spiral, I think
most of the problemg would not have
come, or would not have come in such
a severe form as now.

For this inflation I think the fiscal
policy of the Government is mostly to
be held responsible. I take up this issue
first because this is the pivotal point
on which other problems will more
or less hinge. During these few years,
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Government’s revenue has increased
by more than 300 per cent, during

three plan periods, and a huge amount
of money on account of this expen-
diture has been pumped into the
hands of the people, but there has not
been any corresponding increase in the
supply of goods. During the last ten
years, that is, during the second and
third plan periods, supply of money
has increased by over 100 per cent,
but the supply of goods has increased
only by about 40 per cent. So; the re-
sultant position is that money has
been abundant, but goods have been
scarce, money has been pursuing and
runningg after goods, and goods have
been trying to hide. That is the main
reason for thig inflation.

The previous speaker also referred
to non-development expenditure of
the Government. In 1950-51 the non-
development expenditure of the Cen-
tral Government was only Rs. 260
crores, and of the Stateg Rs. 223 crores,
total Rs. 483  crores, but in 1964-65
non-development expenditure has gone
up to Rs. 1,065 crores for the Centre
and Rs. 544 crores for the States, the
total coming to about Rs. 1,610 croves.
If during the plan non-development
cxpenditure of the Government has
gone up by about 400 per cent, you
can realise what position has to be
created.

The Finance Minister has stated in
his budget speech that there is urgency
of restricting Government expendi-
ture both 'of the Centre and of the
States, both of development and non-
development, both on capital and re-
venue accounts, but there has nol
becn any indication in the budget pro-
posals in that direction. Perhaps, hav-
ing realised the problem, it has not
been possible for the Finance Minis-
ter to curtail the expenditure of the
Government.

One proposal, which I would like to
put before the House, and througl}
this House to the Government, is that
there should be a deliberate policy
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of contradiction of money supply. We
should realise that this inflationary
tendency in the economy of the coun-
try has come in the wake of the infla-
tion created during the last world
war. The internal purchasing power
of the rupee during the last world
war had gone down by about 50 per
cent, and since then the internal pur-
chasing power of the rupee has gone
down very radically, and I think, co1-
sidering the price structure of 1939,
the present purchasing power of the
rupees will not be even 20 paise.

So there should be a deliberate po-
licy of contradiction of money supply
or at least the supply of consumer
goods should be made to catch up
with the supply of money. It is not
an easy task; it will take some years
for the government to supply enough
consumer goods to catch up with the
circulation of money.

Another matter for which there is
no justification at all is this. Govern=-
ment has increased six times the dear-
ness allowance to the central govern-
ment employees during the three plan
periods, first in 1961-62, then in 62-63,
then in 63-64,64-65, and in 65-66 it has
been done twice. The total amount,
excluding the recent announcement of
allowance to employees getting over a
thousand rupees, comes to Rs. 161.85
crores annually. I cannot understand
a more senseless and folish policy than
this. The total number of central gov-
ernment employees is about 2.6 mil-
lion out of a total of 460 million. This
only indicates that the government is
solicitous and  anxious only about
their own employees, forming less than
one per cent of the total population
in the country. I recollect that last
year in this House both the Ministers
of Finance and of Home Affairs stated
or admitted that the increase in dear-
ness allowance in the earlier part of
that financial year had been more
than neutralised by the increase in the
price following immediately after-
wards. Knowing this and knowing
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that it adds to the distress and diffi-
culties of the 99 per cent of the other
people, government have beétn putting
this burden of about Rs. 300 crores on
the general tax-payer. Instead vof
fighting the inflationary trend in our
-economy they have taken to this use-
less and harmful but easier way.

During the three plan periods, gov-
ernment have imposed and realised
taxes commmulative amount being to
Rs. 3,000 crores anaually. Only in the
‘Third Plan period they have imposed
taxes whose annual collection would
be about Rs. 2100 crores. {n the
‘Second Plan it was Rs. 218 crores ana
in the First Plan Rs. 170 crores. The
total tax imposed for the implementa-
tion of the Three Plans amounts to
about Rs. 3,000 crores annually. When
new taxes are imposed, every time we
are told that this is intended to mop
up the surplus purchasing power but
nothing is Jdone and no surplus power
has been mopped up. All these new
taxes have helped to  increase the
price which more or less has the
same effect as inflation, though in
economic termg the two may mean
different things.

There is Jne problem which is being
discussed inside the country and also
abroad. Some forcign countries have
been advising us on this devaluation
of our rupee. It is such an important
issue that a clear and categorical denia]
ot any proposal of devalution should
be made by the Finance Minister
himself or by the Prime Minister so
that there mav not be any irrespon-
sible discussion. Whatever advantages
that they advocates say, would accrue
to India, are all imaginary; it is doubt-
ful if it will mean only increase in
our exports but it will mean very
much less receipts for our exports and
more payments for our imports, parti-
cularly when the gap between export
and import is ever widening. We will
have to pay much more on our im-
portg than we may expect to earn on
increased exports.

It it is a question of promoting ex-
ports, it cen be done by subsidising
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exports as is now being done in the
case of sugar. Every consumer of
sugar in India has to pay for the sub-
sidy paid for the export of sugar. That
is a more economic and sensible way
of promoting exports than by deva-
luation of the rupee. While taking
about -exports, I am surprised at the
complacency prevailing in the
concerned ministry. Only a few
days ago there was a Bill on the ex-
port-import control. The minister ex-
pressed his satisfaction over the ex-
port performance of his ministry be-
cause the value of the exports has
increased. But if we look into our ac-
tual performance, the position is this.
From 2.02 per cent of the total world
trade, our share has come down to
1.15 per cent. The minister should not
be complacent about this. Energetic
and definite steps to promote exports
should be taken. Another curious
thing is that when the minister was
eloquent here about the performance
of his ministry, the Deputy Minister
stated:

“At present, the country’s ex-
port effort is feeble. From 1850
to 1964, world exports increased
from $56,689 million to $151,800
million, while during the same
period India’s exports went up
only from $1,146 million to $1,749
million.”

He had said that the country’s share
of the world exports shrank from 2.02
per cent to 1.1 per cent.

Mr. Deputy-Speaker: The hon.
Member's time is up.

Shri A. C. Guha: I shall take a few
minutes more.

Mr. Deputy-Speaker:

ready taken 20 minutes.

Shri A. C. Guha: I know; but the
Chief Whip of the Congress Party has
said that T may be given more time.
Now, about the promotion of export,
certain incentives schemes have been
devised, particularly the import en-
titlement scheme and the tax certifl-
cate scheme. I am very much doubt-
ful about the import entitlement sche-

He has al-
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me. I am afraid all these incentive
schemeg leave scope for sending the
money to the black market. It shouia
also be realised that there is g diver-
gence of opinion between the Reservc
Bank and the Commerce Ministry
about the total earnings by way of
export, and this divergence about the
statistics of export earnings only indi-
cates that certain monies which are
expected to go to the coffers of the
Indian foreign exchange have not gone
to the coffers of the Indian foreign
exchange, but they must have gone
to some black market. This is one
aspect which should be taken care bt
so that not only fhe question of pro-
moting our exports but also the ques-
tion of looking to the fact that the
export earnings should come to, ana
be accounted for by the Reserve Bank.
It should also be taken care of, so
that the country may get the full
benefit out of it.

The main problem now for the
country is this: whether it is for
checking inflation, or for earning of
foreign exchange, we have to in-
crease our production. 1 hope there
should not be any doctrinaire or
ideological inhibition put on produc-
tion. Every scope should be given
for greater production, provided pro-
duction is achieved efficiently and
economically,

The previous speaker pleaded about
the performance of the private sec-
tor, and the Commerce Minister also,
a few days ago, gave a good conduct
certificate to the private traders. I
do not think the country will share
this view about the performance of
the private sector; they are mostly
for profit, and they do not care either
for the quality or for the prices of
the product. They have an ensured
and protected market and expanding
the market too, where any commodity
can be solll at any price. This ten-
dency on the part of the private
sector sho1ld be checked. The Gov-
ernment should take some control for
ensuring {! e quality as also the price.
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I think at present the Government
have no authority to enquire into-
the costing of the industrial goods.
They should take certain authority
and should do it regularly. It is on
rare occasions when any commodity
is referred to the Tariff Commission
for protection, and only then the
Tariff Commission looks into the ques-
tion of costing. That is not an ade-
quate. The cars manufactured in
India are sold at about 70 to 80%
higher price than gimilar cars abroad
—I mean those manufactured abroad
by the foreign firms with whose col-
laboration the cars are manufactured
in India,

Most of the engineering goods in
India are a high-cost ones, and it is
frankly admitted that ours is a high-
cost economy. In a poor country, if
you develop a high-cost economy, it
means an enormous difficulty and
distress for the poorer sections.

I have referred to the taxation pro-
posals. It seems the Finance Minis-
ter has become bold enough, Previ-
ously, when there was any new tax
imposed, or when any new tax was
proposed, the Finance Minister at
least used to be somewhat apolo-
getic. Aggin in 1962-63, after the
election—not pre-election year as
now there was a proposal to the tune
of Rs, 60.80 crores by way of taxes.
Then be Finance Member who was a
much stronger person than the pre-
sent Finance Minister said that it will
“no doubt impose a burden of sacrifice
on our people.” He justifiedq it and
sald that it “will take us yet closer
to our goal of raising adequate re-
sources for our Plan.” Then he also
gave us the assurance or a warning
and said that “the pofnt to remember
is that there are only two alterna-
tives to such taxation—inflation or
stagnation.” 1 think the Government
or the Planning Commission have
been kind enough to give us all the
three—taxation, inflation anq also
stagnation. There is definite econo-
mic stagnation.
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Please finish.

I am not a fre-

Mr. Deputy-Speaker:
Shri A, C. Guha:

quent speaker. I would take just
three minutes,
Mr. Deputy-Speaker: He has al-

ready taken 25 minutes,

Shri A. C. Guha: I shall finish in a
few more minutes.

Shri K. D. Malaviya (Basti): I will
also plead for himl

Shri A. C. Guha: On a previous
occasion also, when there was a tax
of about Rs. 60 crores which was
sought to be imposed, a much stron-
ger Finance Minister also pleaded
that his proposal was a formidable
bill of fare or it would mean some
great sacrifice. But then the present
Finance Minister has become bold
enough to put up Rs. 120 crores of
taxation, It ig not Rs. 101 crores,
that will come to the exchequer of
the Government. It will come to
Rs. 140 crores, because the State Gov-
ernments will get Rs. 41 crores plus
another sum of about Rs. 9 crores to
Rs. 10 crores. So, it will be in all
about Rs, 150 crores of new taxation
put on the tax-payers. But there is no
word of apology or no assurance of
any good or better day coming. 1
think that the Finance Minister has
not put any good prospect which he
may not be able to fulfil, anq so, it
is better that he hag been frank.

One word more about the State
finances. India is a federal Govern-
ment and the finances of the State as
such include the finances of the seve-
ra]l States of India. The Finance
Minister has stated the unsatisfactory
financial position and the undesirable
budgetary tactics. I have great sym-
pathy for the States. They have
only limiled resources; they have
restricted resources. The Centre can
increase any tax or raise any new
tax, but the States’ scope for taxation
is very limited. But even then, it
would not be proper for the State
Governments to ‘get unauthorised
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overdrafts from the Reserve Bank.
But I shall give the Finance Minister
some credit because of the fact that
he has tried to relieve the State Gov-
ernments of some burden. Apart
from what the Stateg will get out of
the recommendations of the fourth
Finance Commission—I think it will
be Rs. 144 crores or something like
that—he has also given Rs. 100 crores
as Joan for the current year, and for
the next year he has provided about
Rs, 41 crores more, as annual finances
for the States, I hope that the States
will now be able to fulfil their obli-
gations of maintaining sound budget-
ary conditions and a stable economy.

Before concluding, I wish to say
that both the Centre and the States
should adopt a definite policy of con-
traction of money supply. There is
enough scope for the Government to
curtail expenditure by about five to,
10 per cent and also some of the deve-
lopmental expenditure might be defer-
red till the production of the country
can come up somewhat to the level of
the circulation of money.

Shri Warior (Trichur): Mr. Deputy-
Speaker, Sir, when the debate on the
budget or on any other important
matter goes on here, it must not be
just like two lawyers contending and
the presiding officer commenting, “why
do you contend like that? A deci-
sion has been taken much earlier.”
That should not be the attitude of
the Government. ] am constrained to
remark that the Minister should give
more attention to what is said here,
and some othcr hon, Members should
not disturb the Ministers when the
debate is going on. That is g very
bad thing often noticed here. We

ourselves lose all our interest
and enthusiasm to speak. I hope
the ministers will pay more

attention to what is said by the mem-
bers, whether it is relevant or not.
After all, we are not fortunate enough
to be briefed by so many Secretaries
as the Ministers. So, there might be
unconnected things also. Whatever
is in our mind, we give expression to
it and the government shoulq respond
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to it. Then only it is a responsible
government, I hope in this debate
government will give more pointed
.attention to certain remarks coming
not only from this side but that side
of the House also.

Whenever budgets are presented In
this house or in any legislature, we
expect that the real things happening
in the country will be reflected at
least broadly in the budget. But this
budget is not reflecting that way, The
budget must be a real mirror—not a
distorting mirror—of the situation in
the country. This budget views
things only from one angle. The most
ignored angle is the people’s angie.
People are remembered only when
taxation comes. They are forgotten
for all other matters. Even for partly
concessions to be given, they are
completely ignored. The graceful
attitude is still retained only to that
section of the community which can
hold 1ts own.

Many a debate has taken place in
this House regarding the food prob-
lem. Actually many economists have
repudiated all the arguments and
justifications for such a food muddle
in thig country. The ministerial ranks
are always harping upon the problem
of more production. God also has
helped them in the form of failure
of monsoons, weather conditions, etc.
which are not in anybody’s control,
which cannot be obliterated by mere
speeches or any government action.
When the monsoon fails, what can the
minister do? Tt is quite a natural
way of justifying things, but in spite
of all this, we have to do certain
things for the people, who must live
and carry on their avocations. I read
an article by the eminent economist,
Dr. Raj, in the Times of India gated
20th January where he says that the
entire policy question has to be re-
viewed in the light of procurement
and not of production. He gives us
facts and figures to show that even
with al} the failure of monsoon and
production, if there is equitable dis-
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tribution, we can give about 14 ounces
of cereals to the people. But that
side is not looked iInto; it ig left to
take its own course.

80 per cent of our people are agri-
cultural producers, but the entire
policy is manipulated from the angle
of the consumers, that too a small
percentage of consumers residing in
the cities. Rationing was introduced
only in the cities and not in rural
areas. There are agricultura] labour-
ers who are gsuffering from time im-
memorial. Why has not the govern-
ment turned its attention to the
agricultural labour population? It is
because the government looks after
only that organised section of people
living in urban areas, who can shout,
demonstrate anq take action. What
about the 80 per cent of the people
living in our villages? Take the price
policy. In my place, we are given
Rs. 4 per measure of paddy i.e., about
Rs. 40 per para. As a cultivator, 1
can say we spend more than Rs. 60
for that. Why should not the gov-
ernment give Rs. 80?7 The Govern-
nient is trying to import all sorts of
things fertilisers, inputs and outputs
—so many new terms have been im-
ported! As an agriculturist, T can
say we can increase food production
if only we are glven a price which
is economic to us: After spending
Rs. 4 per measure of paddy, it we
get Rs, 4, it is not only uneconomic,
but ruinous. This process ha®—Been
carried on for so long that the survey
report on rural indebtedness shows
that the agriculturists are indebted to
the extent of Rs. 900 crores. You
can imagine how much interest has
accrued on that. The agriculturist
population is at the mercy of the
anti-people policy of the government.
Instead of paying through the nose
for PL 480 imports, why not give a
few chips more so that we can pro-
duce more?

Instead of fertilisers, et me ask the
government, what has it done to
mobilise the human waste of 47
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crores of people, produce compost and
cultivate the land? The human mate-
rial is the most precious, but that is
the least valued. It can be shot down
like rats gnd dogs in the streets, This
elementary thing is not taken into
consideration.

A whole generatton of people, who
have fought against the imperialist
oppression and foreign capital domi-
nation in this country, are aghast and
surprised that they are going to be
handed over lock, stock and barrel,
to the very same imperialists in the
form of the Boothalingam agreement
and things like the fertliser deal. It
started in Mr. K, D, Malaviya’s time.
51 per cent of capital was given to
Phillips and Company in the refine-
ries. We have seen the result. We
know the things that have happened
in the streets of Calcutta and its
suburbs and in Bombay and Kerala.
1 find it is reported in the papers that
UP will be following thé same course.
I do not know which other State are
coming in this line. We can expect
explosive situations not only in one
part, but in severa] parfs of the coun-
try, which means in the entire coun-
{ry.

Take, for instance, the workers’
question. Factories are closing down
one by one. Textile factories are af-
fected. Hundreds and thousands of
workers are on the streets. Govern-
ment does not realise it. There is
the question of coal mines, backlog
of unemployment, bonus question,
etc, In this very same budget, a con-
cession given to the corporate sector
is going to affect the bonus question
much more. I am quite gure that the
Government will be bringing forward
an amending Bill o amend the Bonus

Act that we passed, because all the
companies in the corporate sector
will be pleading that they cannot

honour this 4 per cent minimum that
has been fixed and they will have to
bring down the quantum of bonus.
I can say that as a trade unfon wor-
ker. I know that such a Bill is going
to come. That is already talked
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about in the trade union circles. This
15 what I have to say about the peo-
ple so far ag the agriculturists and
industrial workers 4fe conscerned.

Then there is the question of gov-
ernment employees and other private
employees. What is their position?
In Delhi, a pav or a quarter kilogram
of bhendi costs eight annas today.
Whereas last year we paid Rs. 30
month for our vegetables, this year
we have to pay about Hs. 80 to Rs.90
per month. How can the poor people
afford to pay that much? Shri Guha
was saying that six times the dear-
ness allowance has been increased, I
can tell the Government, I can tell
Shri Guha and his party also, that
the workers and employees of the
Government should not be given any
dearness allowance at all. Let the
Government have their own ration
shops, their own foodgrain shops and
shops which will deliver other com-
modities at prices to be fixed by the

Government. Then there will not be
any clamour at all. Once the
Government opens such shops, we

know the workers will get their things
at fixed prices and the rural people
will also get them in due course. But
the Government is not prepared to do
that. Therefore, the government em-
ployees and private employees are also
on the war path.

This is the situation. Does this
situation reflect in this budget? No.
Does this dismal situation, this unfor-
tunate state of affairs in our country,
reflect in this budget? There is no
such thing. The new Finance Minister
had this to say in his speech:

“Some of the difficulties such as
the inadequate performance of the
economy, the sluggishness of the
capital market. the pressure on
the balance of payments and the
rise in the prices of essential com-
modities have been with us now
for a number of years....”

These were not there only in the last
year, there have been with us for a
number of years. I wish to ask this



General

S6I1

{Shri Warior]

Government how it happened that for
a number of years these things had
been continuing? Should I give a more
emphatic, more sharp indictment of
this Government than contained in this
sentence? What is more, except the
people everything else is here. Such
difficulties, such inadequate perform-
ance, he says “of the economy”. It
means the entire thing is a failure and
a collapse. Sluggishness of the capital
market, our hon. friends will take care
of—I mean our hon. friends like Shri
Kamalnayan Bajaj and others. Then,
“pressure on the balance of payment”,
God is responsible for that, If the
monsoons had not failed, we would
have exporied more groundnuts and
we would have got more payments
from foreign countries with the result
that these balances would have been
favourable to us and not adverse to
us. These continued for a number of
years. The rise in the prices of essen-
tial commodities is just by the way,
and the Finance Minister says:

“eo it is imperative that bud-
getary and, indeed, all economic
policies are framed with a view
to reversing these adverse trends.”

Actually, no reversal of any of these
trends is here—except, of course, it
may be in the capital market—I do
not know. But all the capitalists
papers and financial papers are saying
that the capital market is not enough
supported or enough spurted. They
do admit of course, that they have got
something. I have been hearing very
minutely what Shri Morarka, Shri
Bajaj or other eminent Membersg have
been saying about the capital market.
It is funny that these people are now
coming against even this budget. It
is just like asking for more. They
know more pressure is to be added
and then they will get something more,
That had happened before also. They
are asking for more and more conces-
sions. Actually they are laughing in
their sleeves. They know that only
they have got at least a fair deal in
this budget at the expense of the poor
people and, as I gaid, they are laugh-
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ing in their sleeves. At the same time,
very seriously and very gravely they
are asking the Government whether
they have helped the capital market
or not, whether they have helped to
increase production or not, whether
these things are creating more inflation
or not and so on. All these questions
of economics are posed, not to hood-
wink that gentleman who is sitting
there with the finance portfolio, Shri
Sachindra Chaudhuri, because he
knows the thing and he has more
knowledge of the company affairs than
anybody-else here, not only the holes
but the loopholes also, but to hood-
wink us, we laymen who do know
these intricacies of economics So they
say: “Oh! the entire market is col-
lapsing, the entire stock market is
going to disruption and therefore you
should give more, give more and give
more”. Because we do not know the
real position, we will also be support-
ing their claim. It is for that purpose
that they are saying like this.

Sir, 1 have made a study of the
entire tax structure for the last 15
years. I have been devoting some
time to read all these things. You
will note that whenever the tax is
raised, and abnormally raised, it is
always on the indirect taxes more than
on the direct taxes. Shri Morarka
was yesterday saying that any tax for
that matter, whether direct or indirect,
will finally come down upon the
people. That may be true, because the
people are defenceless, the people are
unarmed, they are innocent of the
workings of all these things and there-
fore the people in business know how
to put all the burden on the shoulders
of the people. That is true, and the
Government ought to have come to
protect the interests of the people in
that respect. That the Government is
not doing Apart from that, if you
look at the tax structure itself you
will be aghast, you will be surprised
rather, to see this, because, Sir, you
are also paying in the same way as
We are paying. We know that most of
us are not able to meet these tax bur-
deng like this. The total tax revenue
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of the Union and State Governments
increased enormously during the last
15 years. From Rs. 739 crores in 1851-
.52 it has come to Rs. 2791 crores in
1965-66. new estimates have come
now. The total yield over thig taxa-
tion is not the estimated yield. We
.all know it is the trick of making the
budget that whenever the revenue is
calculated it always will be an under-
.statement and when the expenditure
side is stated it will be an over-state-
ment. This is purposely done. Never
in the annals of history of taxation in
this country 1 know so far the Gov-
ernment has realised less than what
is budgeted. I do not blame anybody
for doing that. It is a policy inherent
in this budgeting. Not only that, most
-of these amounts shown as expenditure
will not be expended at all. Supose
there is a provision to construct a fac-
‘tory, without knowing any of the de-
tails of the project they may first put
a token amount. Then, without know-
ing whether cement or iron is avail-
able or not, they allot more funds.
Afterwards, without knowing whether
foreign collaboration and technical
‘’know-how are coming forward or not,
without knowing what the capital cost
and the initial expenses would be,
they allot still more funds. Many a
time the Estimates Committee has
pointed out in its reports that not
only is the money not expended but,
in some cases, it is not even surren-
dercd. Why should the Government
do that? Why should the Govern-
ment tax the people without knowing
‘how much they require?

14 hrs.

Here I will give you some figures.
‘The total yield of the additional taxa-
tion measures of the Centre is estimat-
ed to aggregate Rs. 2,260 crores against
‘the Plan target of Rs, 1,100 crores. The
additional taxation measures of the
‘State Governments are expecteq to
yield about Rs. 590 crores over the
Plan period. The total yield from
additional taxation during the Third
Plan will amount to Rs. 2,850 crores,
as against the target of Rs, 1,710

PHALGUNA 24, 1887 (SAKA) Budget (Gen. Dis.) 5614

crores—Rs. 1,100 crores for the Centre
and about Rs, 600 crores for the States.
Is it not a staggering figure? I know
these flgures are very small, compared
to the figures for big capitalist or im-
perialist countries like the United
Kingdom, France or USA. But, then,
our country is a poor country. Our
people can hardly afford to pay taxes.
So, every pie collected as tax should
be accounteq for and utilised in a pro-
per way which will give some benefit
to the tax-payers. But is it being
done? Not at all. Taxes are collected
and the money ig expended on schemes
which will yield no returns or give
any beneflt to the poor people of the
country. The reports of the Estimates
Committee, Public Accounts Committee
and the Committee on Public Under=
takings are full of instances where
money has been spent recklessly with-
out any regard to the rules and with-
out any compuction whatsoever.

Now I come to another aspect of the
collection of taxes, the break-up bet-
ween direct and indirect taxes. Here
I will give some figures The total tax
revenue of the Central Government in

1950-51 was Rs. 357 crores—Rs, 130
crores of direct taxes and Rs. 227
crores of indirect taxes. In 1965-66

budget, excluding the supplementary
budget of taxation of Rs. 100 crores
which Shri Krishnamachari presented
last year,—an extraordinary procedure,
a second budget in the same year—
the total tax revenue was Rs. 1,682
crores—Rs. 566 crores of direct taxes
and Rs. 1,116 crores of indirect taxes.
The increase in total revenue was Rs.
1,325 crores out of which direct taxes
was Rs, 436 crores and indirect taxes
Rs. 889 crores.

This is not the whole story. The
excise duties alone will show you how
much the consumer goods are taxed
in this country. Tax revenue from
kerosene in 1955-56 was Rs, 243 lakhs.
In 1965-66 it rose to Rs. 4,500 lakhs,
an increase of Rs. 4,257 lakhs. This is
the fate of kerosene oil which is ordi-
narily useq by the poor people in the
villages which are not ordinarly used
by the poor people in the village
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which are not electrified. The revenue
from matches was Rs. 1,008 lakhs in
1955-56. In 1965-66 it rose to Rs. 2,850
lakhs, an increase of Rs. 1,342 lakhs.
In the case of tea, it was Rs. 317 lakhs
in 1955-56. In 1965-66 it became
Rs. 1,700 lakhs, an increase of 1,303
lakhs In the case of soap, it rose from
Rs. 155 lakhs in 1955-56 to Rs. 467
lakhs in 1965-66, an increase of Rs.
307 lakhs. On sugar, on which so
much of controversy has been raised,
it rose from Rs, 1,858 lakhs in 1955-56
to Rs. 5,365 lakhs in 1965-66, an in-
crease of Rs, 3,507 lakhs. We are
paying so much on sugar, not only to
feed ourselves, but feed people abroad
also by export of sugar. Yet I am
quite sure, they will not change that
policy. In the case of tobacco the re-
venue in 1955-56 was Rs 3,648 lakhs.
In 1965-66 it rose to Rs. 8,858 lakhs,
an increase of only Rs. 5,192 lakhs.
It looks as if tobacco is the special
target of all successive Finance Mini-
sters in their budget proposals. They
all seem to be anti-tobaccoists. It is
supposed to be a luxury item and so it
is taxed out of all proportion. That
is why the increase in revenue from
tobacco alone amounts to Rs. 5,192
lakhs.

Of course, I can understangd that for
the development of this country if the
Government wants money, we must
pay. I can also understand that in a
developing country austerity is neces-
sary. Recently, I was reading a speech
by Fidel Castro of Cuba, the erstwhile
friend of China. China declined to
supply Cuba rice. The only commodi-
ty exported by Cuba is sugar. Fidel
Castro addressed the people of Cuba
and asked: “do you want the economy
of this country to go to ruins or eat
a little less rice and more of vege-
tables and other things? I will pro-
vide you with more fish, more vege-
tables and other things.”

In our country also, our benevolent
new Prime Minister addressed several
meetings and asked the people to
substitute other food for rice and
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wheat. But I am not convinced; nor
are the other people convinced. Here
in our country rice is available in
every nook and corner; only, you
have to pay through your nose. Even
in Kerala I can purchase rice. I am
sure, Shri Govinda Menon will sub-
stantiate that statement. Rice is
available in Kerala at the rate of Rs.
2.50 per kilo. In Bombay rice is sold
at the rate of Rs. 275 per quintal. In
every State, every district, every
taluka you can get rice, unless of
course it is cordoned off, just like
Bengal. It is a foolish thing that they
did in Bengal. When rice is available
for a higher price in any area, how
can I convince the people that there is
dearth of rice? When wheat is avail-
able in plenty, of course for a higher
price, how can I convince the people
that there is no wheat? So, it is diffi-
ult to convince the people that there
is shortage of food. Of course, if the
entire production in the country is
procured &nd equitably distributed to
the people all over the country then
there is no question of disputing the
contention of the Government that
there is real dearth; not otherwise. If
there is real scarcity, let it be equit-
ably distributeq over the whole
country. If there is real plenty, let it
also be equitably distributed over the
whole country. Then nobody will
complain. But that is not done. The
position today is that those who are
in the high income bracket. those who
can afford to pay a higher price, they
get enough food; but the poor people
who cannot afford to pay a higher
price, they do not get it.

Mr, Deputy-Speaker:
taken 30 minutes.

You have

Shri Warior: I wanted to say some-
thing more.

Mr. Deputy-Speaker: You have al-
ready taken six minutes more than you
were entitleqd to.

Shri Warior: I wanted to have more
figures given but never mind about it.

So also is the case of money. Why
I oppose these taxation measures is
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not because 1 grudge giving the Gov-
ernment enough money for develop-
ment. Even a paper like the Eastern
Economist says that there is no justi-
fication at all for this new taxation.
I would have understood it if the
Eastern Economist had said that there
was ro justification for more taxation
on the corporate sector; but, no, on the
entire taxes they are very clear. They
say that these are asking for sacrifices
without any gains at all.

In this connection may I bring to
your notice two very relevant instan-
ces of the attitude of the Government
in not being particularly serious about
getting money from where it can get
it and getting the money from where
it cannot get it. They do not want to
take the money from where they can
get it. Money cannot come from
people who have no money; money
can come only from people who have
money. Suppose, you ask the Marshal
to search me and get Rs, 100. Can you
get it? 1 do not think you can get it
because 1 have not got it.

An hon. Member: You may be hav-
ing it in your house,

Shri Warior: But there was an
MP whose house was searched by
the thief, not by the Enforcement
Branch, who got Rs. 76,000 or Rs.
86,000.

Dr. M. S. Aney (Nagpur): That
amount was between Rs, 8,000 and
Rs. 6,000 and the reporter said Rs.
86,000.

Shri Warior: I am sorry, if it is
a printer’s devi] and it is  actually
Rs. 6,000; but there was another case
of a very eminent man murdered in
the heart of Delhi for keeping about
Rs. 70,000 or Rs. 76,000. Then, there
was another case. Recently a very
respectable gentleman was caught at
Palam Airport with a gilly amount
of Rs. 8 lakhs.

An hon. Member: Small amount.

Shri Warior: Silly amount. I do
not call it a small amount. If any-
body calls a large amount a small
amount, we are not very serious
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about these things. It is such a silly

thing.

And may I add to the list one
more? Here comes to my knowledge
a judgment. This may also go on re-
cord with your permission, On Sep-
tember 28, 1965, Hon'ble Mr. Justice
A. N. Ray delivering his judgment on
an interim application in $uit 600|61
in the High Court of Calcutta, made-
certain very serious remarks and
passed strictures on the glaring col-
lusion of revenue department with.
Hari Das Mundhra. This is a judge-
ment, incontrovertible. The significant.
aspect of it may be read with your
permission it reads:—

“It is significant that though
Hari Dass Mundra is indebted to
revenue for over one crore of ru-
pees by way of tax for several
years, the revenue  authorities
have taken no steps to realise
this amount. It was argued on
behalf of the petitioner that Hari
Dass Mundra has not paid for
the shares and that he is not in a
position to pay for the shares.
Identica] contention had been ad-
vanced in this suit ang that con-
tention was not accepted for the
reasons discussed in the judge-
ment. It is a matter between re-
venue authorities and Hari Dass
Mundra as to why the revenue
has not been collected. Tt is a
matter within the province of
revenue authorities”,

who are within the province also of’
Shri Sachin Chaudhuri.

Sir, I have spoken at length about'
tax imposition; one more sentence-
about tax collection and the picture-
is complete. A newg item appeared
in the Amrita Bazar Patrika, Calcut-
ta. These things do not come from
your State or my States this will
come only from Bombay, Calcutta,
Kanpur and such other places and so
you must glso be interested in it. The-
search conducted by the Enforcement
Directorate, Government of India,
refers to the office of the solicitors firm

. Orr Dignam—ORR, Orr; DIGNAM,.
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[Shri Warior.]

Nignam; I do not know the proroun-
ciation—

The Minister of State in the De-
partment of Parliamentary Affairs
and Communications (Shri Jagan-
natha Rao): Orr Dignam. You can
ask Shri Mukerjee.

Shri Warior: I do not consult my
leader in these things.

....Orr Dignam and Company at
29, Netaji Subhas Road, Calcutta and
the residence of thelr senior part-
ners. I have the names here but 1
do not read them. Many things were
found, I wish to know from the Fin-
ance Ministry as to what happened
to this; whether this case is proceed-
ed with, This has appeared in a very
respectable paper of Calcutta, the
Amrita Bazar Patrika, of 12th Feb-
ruary, 1966 on page 5. It is sufficient
reference, I hope. I wish to know this
because there were serious rumours
about it and I do not want to give
any credence to them until and unless
we hear from the horse’s mouth it-
self,

This is the story of the collection
-of taxes; this is the story of the im-
position of taxes; this is the story of
the spending of taxes. That is why
I say that this Budget is not a peo-
ple’s budget or g budget for the peo-
ple but against the people,

=t 7% fagrdt qgd (fasgle) -
Imerer WA, 7% f7Al F ToIw &
aTE AT q& AT AT w1 A fear g,
g for & agy aardr g

ag ae It faa w41 § Iaferq
fear & 39 F@T ¥ T aw g fF
st oafer F FL e IW R 40T ¥
afers 237 @ faar & 1% 30 &7 w1
30 wfrar F AT THEA TATAT T
& ETaT & A garas Far § 5 Py
B ¥ BT AT 7T ¥ A9 wAr o
Rt § 1 we it oft eEe § s
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g a7 freY 98 qwT 7 faeft woaT
¥ g TEd, af I¥ @ A AR Q
e urg fedt efiwx §, a1 wraR wawy
faF e waX I #T A A
T {R T w1 & ogeR]
T & oo

TEAE F qaqd AT g s
THEW ¥ 7 ¢F g § feam @, SR
oy frfr w1 fow T § 1 SR
T 6 S@ ag AT & e} 4,
qr ag wAr qgHr B A owwdE ¥
i Y, SeAr fofla F7 awarne
TAWE 9 MY | IF ASHT ¥ qIq Y
qTETT W, 10—5 fA9e | Iga! 3w
frar T AR d Y FER ¥ OwW 9
g1 AR ag A aE A ¥ Ay
Iq g ETAR & TIAT A @, AW
fox w9 S FEHr TR ¥
or¢ &Y 9g fo 9wl A7 aarpd
W 9T Y, 99 §H9 S9d a1
qEE F W IO g ¥ 9% famr
a, foe forgsr o 53 @ § 39w
2T WX T A V- FT Ia9 74
I F1 qEEl @, R oSusy
qEIAT TG A | qE § g g
T & afa @ | fas ol aw
T @A F A A A v §
F9X framt ¥ 0

frx su foam =7 g & F9
987 T §, @1 F A § O SRy
e Y DY @ P PR et
7 faege Wt T A QA 1 @R
_w ¥ ¥ wT F AT 92 gU § @i
Rl FY A gl few R age
AL 78 & frelt a@ ¥ "roeaTd
TR ¥ IR F@T a1 AT 39 qroe-
AT g 9% oY o wel A W A< v
s fet § 1w WAl ¥ Y 9y v
Ffe IO R & 39T JIH AF f
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€ 1 AN FER 97 qE AU I3 )
A AT GEATY NEYH FQ@T ¢ W@
qw § f& Fr g g a8 =
WA T qE WA IEST Ig NI
AT AT TE AT | OF ITE AT A
&3 wmar & fy feamt 1 dgAifen
STEE I | gW AW Y gaieT 37 Amgy
& AR FTHT § gW qT AT FQ §
f& 3 =fis §a1 57 afe7 @ T
wFEETA FT A faay qer O §
IR AT FG G T E g
TG T FTER WY 4 AT A §
wfgs swwmw ¥ fag feardt @ 3o
et F¥ wravgwar § 5= # qfs s
@A TE | I ¥ aTew fed
for &1 3 ¥ F WEE F A
T R ¥ 9T T2 qiv I F A I
¥ fawet Jow Y § 1 fee Fiafawe
ATET T FEY @ € T & zrafaw
ATET W & T oY g€ § A WY Iy
faaelt 7t famd & 1 zqadw @ g
o owRs I m R &
wgt oX fawet o< oY & agi F
foam & § WY @@ T A 1Y @ e
g afFq 398 faadr &1 FAFmT 7@
faerar & 1 900 7 fRaY @ ¥ w9
AT AEER F AT ¥ 97 FT SaA
TR EAR AT FH I R
g AT w7 a3 ¥ 9o 7 97 @
&xg 731 fear § 1 T@ET AN gg
g 6 A6 9ry 9F @ I e
T FY wgf F g7 favr ? w0 e
¥ gz arm Q@ § 5 ag ww wfas dar
& 9T FY T I9 A ATKA FeqT3T
A I A qTET § IT 9T A9 AN
2w qmy o @ & feEm 9x W
£aqT F TNy AT @ & fF IR
SERT Y E AT W AAAT

HizATEa A1 o ar@ ¥ aw
g SR Wt @A Wy & ) 9 Ay
2799 (ai) LS—6

PHALGUNA 24, 1887 (SAKA) Budget (Gen. Dis.) §622

N Ffrar & g § IR WO wE™
< Q & fF agr o1 w7 § wieamae @
T A AT wieArza] da &
g 1w wfedarsa w9 gafag G
F7a 9gy & e fearw gae 7 Iy
it IqFT FAA WEW g1 AT ? FTIO0U
7% ¢ f& Ia9 a9g 9T 9 av fasm
T ow o Jg e A wfe-
g feq &9 WM W oA
JE §9 a1 FY § 5 IaE qwy qrr
fear sm¥ | WX WRW ¥ g ¥
Ty agi 9 feaEl & faw oo &Y
sTEeqT @ FX | IUL AW AT 3
Ay F A arag ) &
wgar g 5 gt & A w0 afor
@& Iawr arge fawe & IqTw
"R @ fawree @ 1 gEe s
&wa 3 A AT X fow 3 ag
e O A9 A9 wfaee F A ¥
39 o aqmar at v frwi ¥ §9 @
g ¥y o Wk & forr # o it g
¥ o 3 fog ¥ @ A T @
e ¥ Afer f/ar ar @A &
AfFT Ig7 FE T AW qE
T FT 4 T ITh ¢ 5 T a9
for = I T TN T oJa
wfeareare da1 31 AfFT g Ew ¥
qrY #1 F1E oTTEdr T I I |
TRy Fw W ? AR ¥
fFam oW qF F& 99 A7 A0 7
feam a1 @Y & ¥ faq amaw aifgd
T 9T dar Tfzy 1§91 SEEy I 9%
firerar 78 & 1 Y Gav faemT WY @ I
9T gF TZT ITFT IAT TFAT § W ITRY
qr¥ F forw IR € AT 9T Ty
T GTAAT Y FLAT AT & | QT qav
Igw for o aft fawar & 1 fea
R AT & | B e o fear §
IAET A FF fasaw oy G &

NRfmrgcEfrfommer ot

Efrmemw g fowam
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[sfr wor fagrdr Agden]
ﬁaﬁmmgnﬁ{r%sﬁj

WETET & dgi wrerT §t §
T AT & TR 1 fF 7€ a1 7 +6
FE wF A 93T § ) T A A
woAT g & 1 AfE wo G
feamr ¥ T ag A A oA
wfuw de1 F 1 AT wfisw =T+
# fau so% qre @ #gt § 7 W
MEaEw & faq w1 sow T R E 7
R TR THRT N A AW TH FQ
& e eags A T w9E w
Aty @ I T AW wF ¥
Co e B CICA B L (O 16
9% B g9 ¥ I a1, A% feead
T GHT & AFT JEFT AF @
T 6qT TE AT WT § | T J1¥ 9%
HOHFT O, ¥ q I AEAEA
FY TTF TN TR FT ST FAT 0T,
T, d 7, 76 gER wify Y a7 a
ATIFT AT JTAT AMed | /9 Fed §
fr oo gd@fea 3y § 1wt gAfew
AW E? e HFN I uH AT 71
wer oFE faam g aw A wT L fE
fea 1 g@fer wrgw ww &
Afe 7ar g frama wrgdfer mew
foar WY & 7 foamer et mTod gt
AT TG TIRAT &, TE A F g
I AT & 1 wT weEy Kafex
TIEE EA aY ;AT WY F AIIAT?
F41 ATy FY q dwar ! K AeAT g
f& o g7 @9 Tl 9 TEHETIEF
fa=mT %% 1| wTOEY FAY AT FEATH
FFeT 99T WA &, THH AT G |

TF a7 A1 G R T
& A 9 FTET ToaT ] Y &, quieg
2 @) & % g AR 9, QEY IO
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™, TR T W, T R
9 AT g@ avE ww @ a @
RN R QR AN A
F2T ATAT § Iq FTH Y AT A FAT
TR , T8 T AT SR ST "
A X1 AT AW F fag W ww
TE T BIRIT TN FT AT 37§
A T F T wTeEr s g &
Y ARy § f& N v e 'y
T 1 T Fi ¥ fag A
T@ TF W TAT A AR Fo7 T &
T 1 e g7eR fahedt 5w F 0%
) @ @ e e w7 g7 A
AT AT IIAAT AR § | W A
o1 fEaT Y NeargA 3 § fx a8 o
*! gweuT dr9 fGa 919 q@® aTAw
T E, Afus Aar AT FF T
JERT qE WX Q@ AT FEF A9 T
% | IO NIW EY A £F AT § 0
T T I FHT R AT T FTBRE BT
foam #x fer 1@ & 1 39F v ANy
TR T FTA TR AT Al
7 @ fr ey vy 3 oy saveT I
T @A I | UF a6 a1 A9 F T
A ¥ 9 a0 06 AT FIAKE
T F IET JT oARS §
T ¥H TFF FT AAQFT TAET A
§ 1 T geE wOET g &
qgi IFTQ T@A AT I @A F
qrz IA FET, ITXST @, FAAFAT
Y former F9AT & O faeelt F &
gl & ara A w faw wr

T ARH DT AT T TH &,
7 wfas oo F forg 91 e e &
W[Z &, I TIF HIGHT 64T AT G
¥ 91 FB Wy *T R & IA w0
Afaes 2T 0T TE AN IR )
# ot w5 e § fr ww &9 fr
w1 & i wErafe §, wgiwn
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U AT T @G A N
qmy & & oy g € § g 3w #
A IAT I 25 TWEE TS W W
feam T § 1 g A W fRET )
AT &Y IEA FAC zT AW 1 a®
AT wr W Y AfETF EA
TR AW F g N AR E 1 I
f& wro qrEa Igeew FX ¥ IRE @,
fora awg & & oo Ay €

g Ia W3w F e faw §
o foy &, St Raga g gmT
BT qET & QF 7597 7 U A F 99
T T JATAT QT £ TZ7 AT 1 TR WY
9 R gF der drfew g §
forerar @ 1 @ &Y OF faT A1 9
A9 et § | o ofed sy
T AZE ¥ qF FAAT FY Frgfaa €
oY i agi o< 3 fawra & w1 A
T | Ag T W OF werE § 9%
TE ¥ 1 Y "IT T ST T quTH Hr
F AT ey o, §¥ AOET Aq=
T g™ gEEal F1 H SRy fea
S, EH A ATIAIE

AT F Gl # 1 g ag § r
A ¥ |t o § sivg-wig @1 wrf
fowrar & a8 @, Sawr 1€ {fawr @
T2 g O AT Wi w oeaw @
Y XTI W & | A TF A=Y
g9 & "=er afa a1w g &, samar
feed @iaw a1a 39 §, AT WY Ao\
2, @ #Y g gt o & wigw fesd
MY S § 7 Al w1 3 ghawr e
I, qE T @Y BT o7 @I |
g F1 faam &, WA # @A a™
gt &Y, fagl woge A gwar
T@F oY Ty qEvEET F HAAT |
o & quTd NI F QA A F
Iq ¥ wel ¥ FgAr A ? ¥
wfis T IIAT F AT H 3 §FF ?
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oY T q% 7 a frae s Aoy
WReH AT I AAATS
G ATHHT qIfad g1 @ &, 9 § |
W& ! w0 ofysaea o 9 &
T I R E? TR quw qd Oy
fd omg, a€ a€ wwHEd Y qHeATg
e &Y @ ar qa1 F°n & quty @
e B A ¥ oW @ §
T gEY g ¥ W au™y fHEEel 6
91E T YT FA ¥ g AogT 7 ?

fog @a ¥ & war § agigw g
qeaT § | & ¥ 79 a¥ aF WA AYrIA
Az g Ffau s g frgfar
¥ & agt wmar § awe Igw fow
T AT T E, TAIL FAT FI@T o7
WE I Hvgm s wRIg fFaqaax
T 97 T, FAGT-WiGT T8 7 FTqY
& 99 9 OF I | IF T F JqTH
&1 Hreara Wt fqem a7 ) oF W &
fafea 3a T & ag sramw g v a1 1
g F 1@ g7 fF s grw ¥ foar
JT | W WAH g7 ¢ 6 9@ @y
®1 937 FT 1% X 7@ faar mar § Wi
g g AG T 1 & AT X v
FgT far §, 7g & Arg ¥ ST SIT8AT
TR &F ¥ A ¥ o oaw
qIFFETT ¥ A9 AT 4 F T Eh °F
AT FT €T TG FT gZA07 faar 41, g
TETT FT eAJT FT FY 4% | gAR
TG F T W AT G AT FCFHE A )
forq Fva aifyeama & &g g 47
S TGT AT Y FE ag 90 AGY 4T |
o Y FE FAY TG 47 | AW F FA
T que7 Wt gark fainft &g dar
A & I g5 A € fv maddT A
AT A AT JarEAr 2 2,
I AT A | TR A GAR
qITEY AT | TF T AT AR Faar
Y JATEAT 8, T §F TG F TA0EFHIT
FTRAE T A T P Fay §
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[t wr fagrdr wervan]

TS § AR FAwaT § @y &, donw
# oty § W% W faeel A war @ 8§,
T/ a3 gw & N A Jarad €
00 T aY & 1 T Y qwrw & A
et oy § Y T a1 wFIFRER
T N FIR G § qave F@H F
faw | 5§ I TR w1 T A
At Y T A o ahy Wit
JER WA Y fr w1 T 5w
TR AT TR ARAT G ) TF Q)
TOFT g gFar & 5 48 FOT AN TW
W F T AT wY w7 o, qwra A
S W FA ¥ faw F f W)
Y FHAT T A FAaT § 9K A
TF Ho8Y Qo1 8, a s atg ¥ 99 )
A I I qFAT § I AT IY FoATE
F T U FW F FUAT qLANT G&H
FL | A9 OF qTF Y AR FAAT B
T AW & Feamd fod, gad qow
AT FW T5 FLAT & IqFT I3 FEA FT
T FY G & 1 T NATT R
THA g §HT &
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¥ 73w w71 g o fay waly o
F R MY § QEATd QL e A
NIT AT 9, IT A GG ¥ S
W ¥ gl 1 eftar & o fs
37 AT I A IR R, I A TV
FTIA § Tq TIRHT FT

AR T F A AAE §
g oEY & fa7 & fadvirew sfas &,
20T F7 | 7R W FY ofcfeafaay
& oIET AT TG I § WK
W ¥ I A gAEEd N |War A
THTC T FHAAT g Fadwft

Shri Sham Lal Saraf (Jammu and
Kashmir): I rise to support this
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budget that has been presented by
such a  straightforward and honest
person as Mr. Sachindra Chaudhuri.
Speeches have been delivered {rom
both the sides of the House, when
a number of things have been said
about his person. I wonder, I am
rather amazed, why while the budget
is presented on bchalf of the Central
Government of a country like India,
my friends sffou'd have imputed mo-
tives to his person, to hig versonal
capacity. I wholly dissociate myself
frcm those remarks and I disagree
with them. No doubt, every hon.
Member has 4 right to examine the
budget from all angles just as was
done by my friend Mr. Warior, who
aspoke from his angle. Of course, Qe
has every right to speak whatever
he likes.

But we have to appreciate the
position and also the time when this
budget was prepared and presented
to this House. It was only three or
four months ago that we were at
war. All of a sudden our transport
services came to a standstill; our
development  activities had to be
stopped altogether and many things
happened which naturally gave a
halt to the functioning of our eco-

* nomy. Keeping that in view and also

keeping in view the urgency of the
need that has arisen because of the
war, naturally Government have to
find resources.

Mr. Deputy-Speaker, I draw your
attention pointedly to this: the De-
puty Finance Minister should listen
to what is being said here otherwise
he has little business to sit there.

As I said, we have to kecep in
mind the time, the occasion and the
circumstances in which the budget
has been prepared.

First, I must congratulate the Fin-
ance Minister for one thing. For the
last three years I have myself been
agitating in this House that the pre-
sent income-tax laws are intricate and
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sometimes they create a gort of jumble.
1 have personal experiences of these
while getting my taxes assessed—in-
come-tax and others. It is very difficult
to argue with the income-tax depart-
ment people and make them agree. I
must congratulate the Finarce Minis-
ter for one thing: this time he has
attempted to make the income-tax
laws straight and this would make it
a little easy for the assessees to know
what and how they are assessed. I must
once again congratulate the Finance
Minister for having come up with a
straight law 8o far as income-tax is
concerned.

I am glad that the Finance Minister
has come now. I was just appreciating
the budget presented by him.

For raising the exemption limit eo
far as income-tax is concerned, we
should really pay a compliment to the
Finance Minister. He has taken a bold
step. Though the receipts from this
class of assessees may not be very
much, still it is better because pre-
viously a lot of harassment was caused
to the people and also to the income-
tax department. I heartily appreciate
this bold stand on his part, about which
most of us here have Leen agitating
for years. Today he has come up with
thesc proposals which are very much
to be appreciated.

Some irritants have been removed
so far as functioning of corporate bod-
jes in this country are concerned. Here
I must make one or two things clear.
I have been speaking about these be-
fore also. When I hear from some of
my friends like Shri Alvares or Prof.
Hiren Mukerjee, for both of whom I
have great respect, it is all right; they
may be correct because they speak
from a particular ideology. But differ.
ent voices are being heard from friends
belonging to the Congress Party and
this creates a sort of confusion. Gov-
ernment must make clear certain
things once and for all. From the
housetops it is said that we believe in
mixed economy; if that is so, let it be
clear once and for all to what extent
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the private gector has to exist. Just
raising the voices within the Party
itself is creating a lot of confusion and
I must say frankly that it is sometimes
misleading. It is for the Leader of th2
Party to make it clear once and for all
to all his colleagues, friends and com-
rades.

When you give a place for the pri-
vate sector to function, let it function
without jrritanis. Taxation is some-
thing different altogether. We heartily
welcome taxing them for the sake of
the community, but wher you place
some irritants, it becomes difficult.
Nowadays what is the pesition of in-
dustrialists? It is not only the income-
tax department and other tax depart-
ments, but a number of other repre-
sentatives from different agencies also
keep on visiting and placing impedi-
ments in the way of the smooth work-
ing of the industrial units. If the work.
ing of these institutiong is made easier,
is made more clear, then it would be
better for thos2 institutions, for the
country as a whole and it would also
facilitate collecting revenues which we
need most.

We have been impressing on capital
formation. Capita]l formation does not
take loce within the country. I cannot
understad this: on the one hand we
agree to borrowing money from for-
eigners and paying jinterest and every-
thing, and on the other hand condi-
tions are not created in the country for
capital formatiou. If policies are enun-
ciated where we allow capital forma-
tion on our conditions, i.e., if capital
that is formed is plunged back into
developmental activities of the coun-
try, that shouid be welzome. I per-
sonally prefer cur doing that to get-
ting money as aids and loans, though
where it is neressary I would allow
that also. But comparatively speak-
ing, I would sav that those conditions
should be created which will permit
capital formation in the country and
that alone will take us towards a self-
generating economy. When I see the
present conditions through the,institu-
tions or undertakings that are run by
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[Shri Sham La] Saraf]
the Centre or by the State, I feel that
there ig very little that is done to carry
us forward towards a self-generating
economy. If that is the economy, I
do not know where it will lead us to.
I will speak on it a little later.

Expenditure tax has been abolished.
1 welcome it, though, from a senti-
menta] point of view, some friends
may say that it should have continued.
When we see how much of revenue
has been collected, I must say that it
is not worth ii; it is simply wasting
the time and energy of our officers. If
the staff, both ministerial and execu-
tive, apply their minds 1o collecting
the revenues, the arrears, that will be
far better and more paying and that
will be in the interest of the country
as a whole.

Our efforts, as far as collection of
taxes is concerned, should be with one
point in view. Y.et there te Jess effort
and let the deterrent be more severe.
I1f that orienta‘ion is given to the
system of tax collection, that would be
easier; that would be helpful; that
would be beneficial.

When I come to the functioning of
the fiscal and financial pelicies, both
at the Centre and in the States, I find
that there is a gap between the two.
Three or four years back, when Shri
Morarji Desai was the Finance Minis-
ter I had suggesteij to him that under
his lead as the Finance Minister of
the Central Government, he should in
collaboration with tha States formu-
late their fiscal and finarcial policies
so0 that firstly tre tax structures could
be codified, and secondly the spheres
of taxation also could be well defined.
1 agree that a number o? changes have
taken place since then but this is a
suggestion worth pursuing Today, from
the little experience that I have had
by working in a State, and from what
I have seen at the Centre also, I find
that the spheres of taxation are not
well defined. There is a big arouse
among the local bodies today that the
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State Governments are interfering in
their gpheres of taxation. We find that
the local bodies and bigger corpora-
tions have mostly suffered for want of
sources of revenue. I would like to
know whether anybody has cared to
look into this matter. I think nobody
has done so. Then, again, the State
Governments often say that the Cen-
tre is making inroads into their
spheres of taxation. Can anybody say
authoritatively how fer they are
correct?

Again, there is another thing on
which a number of questing have been
put; in fact even the hun. Finance
Minister himself has referred to this in
his budget speech and said that our
State Governments have overdrawn
from the Reserve Bank without any
sanction. I would like to know whether
that kind of thing is going to b: per-
mitted. I would .ubmit that the States

should not be permitted to do so.
Speaking in the light of the ex-
perience from my State, I feel that

if that sore of permission is given
to the States then there would be
no end to it, and one does not
know in what difficulties they will
place the Centre and at what time. In
view of that, I would submit ihat the
Centre should have a stronger grip on
this matter. Once the straight forward
and perfect gentleman like our preseng
Finance Ministe- takeg up this question
and does something in this regard,
people would understand that he
means what he says.

Then, I come to the question of the
Plan expenditure. My hon. friends
Shri Nath Pai and Shri Morarka had
referred to this yesterday. In the First
Plan, nearly Rs. 1400 crores were al-
located to the States for planned deve-
lopment. In the Second Plan, the
amount given was twice that. In the
Third Plan, it was much more than
that. So far as the Fourth Plan is
concerned, in the first year we are
proposing to spend the entire amount
that we gave to the States in the First
Five Year Plan. But may I ask. after
pumping in these crores and crores of
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rupees into the coffers of the States, to
what extent they have been successful
in creating a seif-generasting economy?
I would submit that they have not been
able to generate or create conditions
for such a self generating economy.
After all, we are responsible to some-
body else for the repayment of the
moneys, becauss we bor~ow money on
interest and then pay the States. So,
I feel that the Finance Minister at the
Centre should take over the responsi-
bility to see what is happening in the
States in regard o these moneys which
are allocated.

With your permission. T wculd like
to place just one or two instances be-
fore the Finance Minister in this con-
nection, from my own State. Take, for
instance, the low income grcup hous-
ing scheme. When the scheme was
started, money was allocated to the
‘States, and lands were a)lotted; appli-
cations were called for from the people
and lands were allocated to the people
belonging to the low income groups.
Under the very conditions under which
the lands have been s'located, the
person concerned, whoever it be, whe-
ther it be myse'f or A or Bor C or D
has to build the house on that land.
But what has actually happened is this.
That very land ig being sold and has
been sold at one thousand per cent
profit,

Shri Inder J. Malhotra (Jammu and
Kashmir): Who has sold the land?

Shri Sham Lal Saraf: The allottees
to whom the land had been allotted had
sold the land. ‘That was the position
in my State, and 1 believe that the
game must be the case elsewhere also.
In the case of these beneficial schemes
where the money goes from the Cen-
tre to the States, why should that kind
of thing happen? I would, therefore,
request the hon. Finance Minister to
look into that.

Another thing that T would like to
mention is this. Tn a number of States
I must say that today some groupism
has taken place, and certain groups
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want to survive and remain in power
somehow. May I ask the hon. Finance
Minister to see what sort of tactics are
being resorted to by them in order to
keep themselves alive in power? So
far as my State is concerned, for ins-
tance, I may tell you that a number of
people-are being raised in uniform and
without uniform, and lakhs of rupees
are being spent on them in order that
the groups in power may keep tnem-
selves in power. A similar thing
might be happening in other States
also.

My main point is that unless and
unti] the Central Ministry of Finance
has a hard grip on the finances of the
country as a whole, things will not
prosper and we shall not achieve the
desired results. I would not like to go
intp details because T do not have
much time. It will all depend on how
our Finance Ministry at the Centre will
function.

My hon. friend the Planning Minis-
ter has just left the House, tut I would
like to ask him one question. We have
had the First Five Year Plan schemes,
the Second Five Year Plan schemes and
then the Third Five Year Plan
schemes. May I ask the hon. Minis-
ter to see how many State; have kept
themselves absolutely consistent and
how many of them have kept to the
standards that that they had kept be-
fore themselves? After getting the al-
location from here, how have they
been spending the money in their
States? Unless somebody looks into
these things, and unless some authority
is there to look into these things, we
cannot expect resultg in the country
as a whole, and the pecple will con-
tinue to suffer ay they are suffering
today.

This morning, we were attending a
meeting with a particular Ministry. I
asked the particular Minister in charge
of such and such Department ‘I was
very happy to find certain results dis-
cernible before, but now what has
happened to them?’ I asked him why
those results were not visible now. He
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[Shri Sham Lal Saraf]

replied back to me ‘I do not want that
you should speak something against me
or against any ~olleague of mine.’ 1
told him ‘Please understanj me cor-
rectly; I have equal interest in you or
in your Ministry or in the other Minis-
tries, and I am genuinely interested in
the matter’. I too was associated with
the small-scale industry for a certain
number of years, and we had expected
certain results. When the small-scale
industries were started, a great fervour
was created in their behalf and an at-
mosphere wag created for them in the
country. But today what is the posi-
tion? Most of them are starved for
want of components, spare parts and
raw materials. Again, may I cite an
instance from my own State?

The Pashmina wool industry and the
shawl industry are known for ages not
only here but outside the country as
well. The raw material, namely the
Pashmina woo] has been stcpped from
coming into this country for the last
ten or twelve years ever since the
Chinese occupation of Tibet which was
the source from which we were getting
that wool. I happened to be the Minis.
ter in charge of industries there. I am
not saying this to highlight what I had
done, but I am merely giving this as
an instance. We immediately realised
that we would not be able to get
Pashmina wool any more, and so we
gol the industry shifted towards
Merino wool. Then, firstly, we used
to import the cloth and then got
it embroidered and then sold it. In
the second stage, we got only the
yarn, we got cloth, woven and then
got it embroidered and then sold it.
The third stage was that under the
advice of the Central Ministry here,
we set up two plants  there to spin
the yarn; we used to spin the yarn,
then weave the cloth and then
had it embroidered. Thus, three
industries had come up as & result of
this. But today what is the position?
Not only these three industries but
the whole industry is absolutely starv-
ing; they are not getting the necessary
raw material. the imported wonnl tops.
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On the one hand, we say that we are
very much for export drive. I am glad
that our Government are duing every-
thing possible to boost up the exports.
But we must also see that what we
have already done here, for which we
have spent the very precious money
borrowed from outside on interest, is
not allowed {o suffer. I would like to
know what effect has been created by
al| this spending? Of course, I would
not say that the effect has not been
created at all, but much of it is going
down the drain, because these small
industries cannot get the raw materials,
components and spare parts. Therefore,
1 would submit that this matter has to
be gone into. I would respectfully
submit through you that our Finance
Minister should look into this problem.
1 am sure he will have his full grip
over this matter. He has been watch-
ing things while he has been here with
us and I am sure he will watch things
carefully when he is there on the
Treasury Benches; we know how
straightforward he has been, and how
he has been trying to understand the
problem and solve it and give his
reaction. 1 am absolutely sure that
he will look into this and see that
these industries do not suffer.

Al] of ug must not only sympathise
with our Finance Minister today but
must lend our full support to him,
whether we are here on this side of
the House or on the other side. I have
already pointed out the conditions un-
der which he had to take up this res-
ponsibility and how many pressures he
has upon him. For instance, there is
the pressure to reverse the adverse
balance of payments position. Then,
the pressure of repayment of interest
is there. Then there is famine relief
also; I do not know how much we
shall have to pay for famine relief.
Then, we have war damages, the dam~
ages that have been caused because of
the war on our borders ete. So, the hon.
Minister will have to look to a num-
ber of things and provide for them. I
have not got the time to go into the
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details, but I must say that the way
in which he has been able to earmark
funds for meeting certain items of ex-
penditure for which we were not pto-
viding in the past at all, is something
which we heartily appreciate.

But there are certain important
things that he has to look to. For in-
stance, the national income ig disap-
pointing.

Also our per capita income is ridi-
culously low. I would not go into de-
tails because I am hard pressed for
time. But may I expect of the Finance
Minister glong with his other col-
leagues in the Centre and also with
the Finance Minister in the States, to
look into this matter and see how
soon—how sooner—we will be in a
position to make at least some shift
towards a betterment of bnth the na-
tional income and per capita income?
Once we do that, I think a number of
other problems will be solved. Today
the country is passing through many
hardships.

Mr. Deputy-Speaker: His time is up.

Shri Sham Lal Saraf: In conclusion,
I again lend my full and wholehearted
support to the Budget. I am very glad
tc say that at least this time an honest
and straightforward gentleman has
given us a very  straighforward
Budget. But keeping in view all the
cobwebs that have cropped up and the
dents that are there, he has to do a
lot of work, a ot of physical work,
intellectual work and mental work.
Only then will he be able to bring us
out of many a difficulty through which
we are passing,

Y GieR W aTw (FET) ¢
JqTeAW WERA, gH N Fg «ET qr
f& gfs fao wd au o & zwfag
7o 29 & W # w0 gl A
Fgar i F ¥ wiFE AFC W
fr 7o wgT & T W I -
araver & Gffw Jeur ¥ oy areh
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qEAEE TR F¥ AN, v, fiow
wraa s w98 wifE, aré e wre-
fadi & s § w1 et A )
qm foar | &l AT uR @ SR
I F & AR 111 FAT &7
& o faa wefy oft & wrdy fy 0wy 2
@ 9T 7 &7 917 98 & v i Ay
o oy SR T &Y wfeey § 9w
qEAAT qHA ERlY § 1 OF & wer
IER @ Ty ¢ foma e oo 3
w1 fadaan g I9 g aore a
3 9T T @ R I WTAE [
e s o g awar g s Al
& X T AR WY I T 9%
@ | ag WEE A A ogfer ¥ @
< &R F AW e T A< faar
t wify g7 g frar @ §
el aoe Il & arz § aw
¥ q& W T e Ao s
2 gL TF A H 777 q9E WY 97
st w1 ®gy § wEmE war
WIMWIr e & fr
agmE weT W q@ET T g I§ &
I F AMEAT WIT AW
ITFT g TG &Y ;BN HIF T,
a7 9@z A w9 wEmE wer
@ A | FEE s
o e ey | w9 | s, I
¥ AW g g T I A
e g AfeT g I w3 § aree
Wad a1 wE &w, T F oadw fy
& R 1 FE F A FET § I
go At o 3% 3 T Ay awd §
& 500 WQ § F & AfeT ag oY
ol 1000 ¥ 2250 &F g 9T
o g FHAG § I WY
100 ¥ @R agmE W& F T
fe 7% & a7 w7 IR W F = @
a€ 97 F7 §F FA IS TH AW
T Y 100 QT W 9 fam

s 5 2w & w1 areTE Q¥ why Ay
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[ = sfere & ]

N & o waafat & @ fr eo
W 80 9 qIfes T HTH T @ F
W ITTA A9 Toq Rt 5
FA| 80 T TS FAMTE § I AT
T [FATE AT Iy Y arw A R
a1 TSq G I8H KA weEwEar
T FTA §, T T 97 98 g9 fau
A w7 § A ¥ w7 & o
W fa @d anm e Ak g
WX T4 @4 GG | AT TGl FY
qafer qar 7df fromm & &Y o FAt
gl ¥ AOA FAACET FT qWE =
3T Y § W qforwEEy e
# wforeat @At & AR gF IAE
T G2 e

R AT EF IS
wirfal} 1 ggmE war a3 @ WK
TEFFIMCA S T 48 1 w0
qgars g #1 Fw I § ;@ Fw
& wiaifal & fag s &R @
™Y § AR T & wHArta & fag
AT @R @ W E? wgms
fAl & fag awax § Wi q@a?
TEEE ¥ WY wEA qEar R
fF wer & wafal &1 ggmg
war 7Y 77 & o fr Fx F FAata)
Tagryg | A wgm fr I =R
T & sAwrEl w7 agag w=r
@A WK oo GaT @R ag 3
X g2 ¥ FifFs et & Fu
g FT A ZT0 9¢ 70 ¢ fF ag I
woar fraw faafg a8 s ar W&
audfamEN Ty ¥
F T gUATR ¥ AR A AR A
R ¥ § Ay, woww # A,
Toeare § ad, g v EEdy
oo g€ &, "weweh feafe ot gf
iR wR A ¥z TR ar IN
F& & v fear wiraw § 1 g ¥ oA
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AR =T AT OF A G 6 gy af
2 1 39, faweh &t q@ wefm wt
AIGAT 3 UGS &7 WINT Ag) 3T & )
& wTo) ST AR § s g
M G AT oAt 179 0T wE
F1 &9 97 9 5 "/ 400 FOAT T
T &F Y 41§ | o Y g v
& 7w g fF ag & F1 wR oe-
JTUTTT O qEE 93T & 1 A F @y
wfew 7 &, wrw @ @ et @ g
TR T A LA
T &1 AT Y @ @Y mr | sfax
fre aOF & ag wew 0w ?

s ¥ TRy g9 FAAT F oHIES
Faar g e gl @ o faw o
F IR AT g ? feft ¥ 9 9
& 50 FT W@ AT T@T Y
Aif O A 20 FAT TT, T T
90 FXT wAT, Y X &1} WA
TS T, AT W 12 FAY
@, A AR e wife A @
75 FAT T, T T TH 400 FAT
¥ ¥ &v oam foa¥ ) ag ¥ W
A ar @ i Srorer d N o Pprat
& ¥ § wran & 99 qT ft S5
fear, 9% qx ot Ex AT & S
o T w98 F fog frar & 6 9
9T & W | I G 9T Ny
TgT ST T § it 9g gICwET
ToeT qt fafeeedl & @7 *™ § wrar
¢ wfam sv groem w
gl & dxm fad wrgw A9 9T IWF
FomT g | fee d fF grewea ot
fr a2 a¢ o wg@ & 9§ WX
&9 Y @) qQT FrgeT AT AT
wWiae 38 @ @ g
fomr wefY St ¥ 35w ¥ AR F9E oW
fe ag oW & g& IR T qC
Erscicifk xd{
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AT s Az g fs ag o
ol 1 AR § ag WX AW F qET— §
wrg ¥ o owfas ot 7 T
TEd WA, TR g1 T
RNy i fagmd
7% T T ST o T § ) @
G § 78 wrew a2 @ 6 ag anr faw
TmEwad TN Naraa )
§ WY #1 7@ SEW ¥ 7L H1E AHE
was 5 frradd ¥ culw &
eI T R W ! W
wRfagl 9 faad Fa% de da I
T ag AR F g A ar
T g

61 JUWT ¥ 1780 FT T
AAFTE 1 1040 WA Rfaee 7 740
Y TIA W W 1966 § 48 FH
2400 FUT To FY I | T 61 IAWT
Xy N e w7 ar gk FElE
§ S7 ®Y I ¥ qg9T 9w §,
o 7 |1 FX Q § wWifs g Igai ¥
ot AT g@EQ @M 7 Iy
ot T A § fE 9T & W 9w
< el 9 97 & g qv 71 o o
@R 37 %) fagaur & S9mn S w@ife
Fomar AW wW & 1 afET &
g AR E fF a & A g
o ¥ 3G, qETQ 9 Sann &t

FAEqT FY 3G Y IG AT oREA HT
| S« AT o gt

Y OTe AAETEY R 97 Y g
W g Afay 1 faeet gRwE,
I TR W IAX SR 8-
T gT F7 Sarar frww @R
o Ee e ag 1w

FTHTY FTRTAT F TG § WIGH
T fr fegea &9 @ d
so0 TR TrmT A g fom & v W<
Frigz, feemf W wWT ¥
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TG STy § 1 Iy R fae g
AR F T ww AW ¥ wuTET 9 g
U WY 1964 F 9T IF WIS &1 gAIR
T EFIULFTART § | 450 FUT T
& F0F 30 FAT AT @ 9% AT
AR fogy w61 FAT &7 AR
a7 |

&t Sonfrafor seRwE, T,
F 100 FUT T TIIFTE WX 125
FAT TAT M A qrar § AR AW
AT 60 FUT F AT &7 A
& NI | T FTEEE § 6 0 9TE ®F
Noframam ¥ g fm 7 fs
fawi &1 g@ &1 ol WsFwe A
T 1w T § el w1 e
qr gy Fegfaee wrd o fdE
AR ag IF g Sy qE T A
€ 1321 9 60 WTE F THFEW & AT
TR e & R g

JuAd AT FIGRAT ¥ 20
7T F Fr@H ¢ T # ff gramn
1 FAT 709M@ FT T faperar
R FgEr gear o o few ad
18 FATEY F AT g faawr o
a0 AN Fg fremr o4 w0
T F TFEEGAT R

¥ iferen (3fear) fafwde
HARXFGH A & | q& II_T
FIQAT AT FT § 199 § IOR_A
ASHTT § 1 FT 60 FUT T9qT 0T
t15g ¥ Y ae R ag 4F%
T IARA, GAT & WX 5 FAT 90
e Hat gl § 1 wimm
fea worg i ¥ ATE T EAE

wleamge FTARAT  F "wE
2 F1oEm &, faed 2R AT 9w
aF 82 FUT AT M & | 1963~
64 A LA 26 TUF FT IATRA gl
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[ sieTT AT A7)
 ixgd 2 FOF 23 A TR
wraw fegmar § @ § ggw vz
R ATy BN & Q@ DA oqraa] §
M A ¥ W Tl § amy
@i T g R oW awew an
LU LU
15 hrs.

A3AY feearge fafadz # g0 w1
&% 7 gY & AT 32 FUT A ¥7
&4 &1 IWFT AT QAT T FH A,
e agi o s> afgg 640 W@
A T OART § N

N AT qIET FTFTHT F1L-
QAT ®1 ATHAEAT F @ &, & I FY
T g g e s
FAGT BT AT R W &

gfemm foprgly fafads & aga
M AT TR F Io-Mas T
o gEr, fafager, gefen, aOAT
S FTT FT TEAATEA KV No1g & 1
I IT TH 62 FUT T4 A7 § A7
7Tt gfgd 1 FOT T4 FT URT |

wgt a% uae gfen fafads =
T R, IT UL 27 FUT TAT 97 §
g R e af 2 FAT T FT A9
91 4T | §9 9 FT BT T AT
T FT@E 912 X 99 @ 3,
T 9T 1300 FAT 77T /9 & ) a7
3w ¢ fF 19 9 B HrwEl T
szt femrar §, o7 9 HTIQIAT A
feafs 1 @Y gy ag wmw ¢

15.01 hrs.
[SArr SEAM LAL SaRAF in the Chair.)

e a% Exal w7 9F &, ¥ wiws
X, WY T T A€ § R W
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# seafaat o3 sifasaw daq o g
§ 1w ¥ wafaat a7 w7 70 q&E
2 ol AT Tt fefade AT &, SA
q@ g oW AR S g 1 W A
g & oy ¥ 18. 8 wRAE, gwT
¥ 12.5 qWe, g A 36. 2 @,
qTAT # 40 T, HWEE F 31.7
T@e, T ¥ 38. 2 @, qfFE
¥ 50 gz, AT ¥ 48 qREe,
AT § 50 q7HE, o Fo ¥ 53.7
TqE, Fig ¥ 50 qWE, AW
38 o WX Jafowaw ¥ 30 T@E
FT AT AT@T § )

ag g wiag wrad & feafa &
IS T EFATF AR AT W & |
sfE< ¥ &g FgT I IR A TS 1
T B M a% 9 2aw g feav
g

F1¢ 71 71 2 f fomm W FreEm™y
I W@ E, T IT A A A WY T
fadvit agraar ar fadwl qar ¥ <=
R

it g gearAr (faat)
ToF a2 A g

ot WieTC W AT 9d WA A
g & f5 9@ * atar v fKav ¢
AEAT ST 3@ B ;T AR § 7
g fFod &1 ey ag fear man §,
a1 ag 21 9T )

el w@Ew o IH R ae]E
TIOE ¥ &

it wier wm™ aoay - @ &
0T &1 &5 fyv feaT 8, 7w
fadelt ggraaT & T W E | W@ AE
i E 9T & 5 e fr § s Ay o
g ST, I A 7T F fag wewe
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faRwi ¥ st & 1 feofmt ¥ fag
fewat F ax qrt WY fa3wl ¥ v § )
& qoar wrgar § & Far geT @E
AT F QAT AL &1 g A Ao, QA
% 7d e aFar & | A9 gATQ
feafy ag ¥ fr gn faddll o= @i §
faRwr wawT w1 w7 9 §, fa2ar oAt
R & fagar 92 ogAd &, fr Wy
AT ATY F—Arw g7 fa2o & TR
X

T AT qF A AT G
g1 91T & o &9 T A & wren-fni
& Jqd | A ww A A wan fe
Tg Y weaT & FIAT | TW WX A7
<© & f firg 717 <17 F 1 & qto Tro
480—% GET 325 TS T FT HATH
RAQET It warrat v § 1 FAT FeATAA
I AW AT ATAA T3 G@IE

qF gF AqEQT KT FAAT FHAT
g ar =T & LIC
w3y w@ g fF 2w & N a3
@ & 1 & Ry qamr argar § fw
am % fafreargframt v s
& feafs #ar & | difqas g9 & 535
it & f9q o e &, WTEET ¥
800 WY F faT UF TFET &, wirdmA
H 943 AW & frT TF TR, AT
F 2,000 AT ¥ fAT TF IEET §,
9@ f& W@ ¥ 6,000 AT ¥ fAQ
qF 2T § | 39 feafa @ qridm 7
afz 7l g o

79 & =faf@a 400 Trafas
fafemr &2 & e A & 91X 800
fawrg AWl ¥ grafas AR ¥
e

o garer v qfany faatse
# 9g7 IS Fr § W FgAr
f& g X9 9T T FOT TWAT A
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+< fear | Jfew & aroat qarm qzew
g o it & ga% I ¥ gaAr awe
f& aoeqm & o A7 F T F 75
St WR T FEar & 6 g wwraE
¥ adf oy, w@ife agt T &g @
RE | & g wgw g 5 ag Saar
¥ ary fadars foqm o1 @ & 0

aFE T A WAET FTAA g
g AW & 1951 ¥ 331 fafaaw
1961 ¥ 439 fafqaq, 1964 & 47¢
fafaas argerm 4 51T 1970 ¥ ag
560 fafqas & wmamr, faad fao
175 fafaas &1 wars F1 €@ q800 1
FIETX #F X g frar qav § e
1970 ¥ 125 fafaas =7 warwr dar
forar s | T waAedT ¥ A 50
fafaqq za &t =l @h, s /Y
g fe&ar o @@ ?

FLETT &7 N & rav fqm orav
fsm A gagr g @r & Afew
T § g1 FwAT § g qemdt
#1 fagif ssq 10 ¥ @ av, AfFa
JETRT 8. 1 FAT &7 AT | TH THT
Fox AR 1 fraifa seg 3 s e
ar, 99 f& ag 1.5 FAT == g,
Frax 771 fratfa weg 9.8 3 =
a1 9T a7 6. 6 FAT A AT | @
1 faifa sew 9.2 &% &7 @,
AT a7 .62 TAT T a1, "t
#1 fraifa 7w 1.3 a1 o &g
Faw .95 g1, fawgw w1 faaffa
Ty .98 =7 4T, AfFT AT .67
g1, @ ge w1 fmifa a7 .92
a1, afFT a8 . 60 gAT WY IfAaw
1 fratfa qeg 1.7 91, 97 fF =g
T 92 W

THEqA § MEr qEC W oqT
80 FUT &IAT AT wAT @, AfwT
framt £1 qay 74 fgar qmr § Ak
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[ wigT< avr q<)
< Y 7 9T AR FT T faqv Smar
T g1 qF wEet & fe oo ang A
et sufad 1 gomaa FIF F 912 ITHT
s MY fear fear w7 g% T dy
o wiw fay o g I /AT A
g famw Fx fegml &1 faar
o e o 5 @ faar o A, faw
M wfr #1 foend @ a@
&y wf @, dfeT oA w1 A A 3

@ 7, fewail w1 e ¥ R
T, St YA I # o fed, afwa
T O & F @7 g9 F o 7 |

gt U faorelt F71 vawy §, SaFT
fif@ @=7 45,000 FmEE G,
AfeT TURT Fa@ 36,000 FTEARE
o | Qo sfw & faifa o
166,000 4T, ¥fFq  IAHT IOTEA
F¥IT 60,000 AT | TH! FHIT Faam
) sgaen &7 fagifca s&q 295 +0%
ote ar, AfFA faw 2 FIT oFE
% fag sgaeqr 1 T )

¥ amd wwid § fr s
2 @G B AT E | SR TF
g4 FT AT &, T FH TG gEIE
WR GG W97 &9 A FE #
@, @1 Sewr fa@wi & @
g9 7 dWF T®I | W[ARE
7Y ¥ @O @A 1950-51 F

518 FOT T, 1960—-61 ¥ 836
AT WA WMT 1963—64 ¥ 1655
e Ty guT | fAEml AT grew

e & SAF @A FIET AL &
wfFw g N A ¥ o wH ¥
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w1 afl o1 oy g, qfew Emw @
& s oo G &

W AR @ & fag 850 ¥w
AT W AT W & qiy #
& T § weer AT @ qr
fe @ offew & fama e
W &% R 9, a1 gafer St araaT
MM FR A GE A W wE At
¥ faeard o1 @ € fo & gat #
e Y wifge, Sfe 9w axw
w o Al faar T g ofwe
#at ¥ Fer ¢ v g7 o T @ W%
W | W I AT FT gweT
T g A, a9 ¥ §¥F qAAr 7

# ag ot wigw g & Towmw
% g g gt & v dwifrw
a0F ¥ 9w Y I A wHr 91fgg
R 3§ ¥ wER A wfaat
qu  faar s =ifge o

e § oagh oY AqgY &wre
T & S qgi T T Y oft 7€ sgaeay
g 3, foas fag g werg =i ¥
forer w® &1 TR faurdy oy &
foem e w@ § 1 gl o
w7y 5 ag da g-wa Y s

uT g-A A9 AT §, S
T T AFST F AT W@ § g
#, Area wiwy gl § wew ay
B RE ug R wwaE A
1 T AR g g v W
MR &, TEAT TR Age-feamrw
TRATT g, ¥ Wi #), 8-
9 & Fe fgrgel w1 FeTT WX
faar 1 v® F T Freeal awwEr
o, fm §9% gweieT gw, W
T WS FERET gEl WK
W OIS R & A ¥ s Y
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T U 4, S Fgr i A awmr
T A s wg K, ow T
WIOHT §T 7E@T g AG) T, &
#1¢ Tt ar Ag o ) At
T gt fae o wEd d, R e
e 46 1 3 AT fFE O
w4, 1 Iq FWAT 9 F4G@ A
TR O §, T aTa F6 ¢ g
wo fag off, faw w4, ot g &
TF. B T T AIAGUET X AT
4, Sfer swomer {g Sw amw
o |

i W @ W W EH
e

=t GfeTe W dA - "W w7
wr g Q fae a2 Al

FOI WY FT @A gATT @I
T @, R R w=f &= fag
f E &Y e FHC TaAfgedt
T, | e {g S ame
o T | gfeem e WY
g grofa gy wX W g, 5
ff "9 gwEkl @ F fag A
g I wiaAram

qffsmT & W9 F°8 qEET
oo, e 9w ¥ araqz W orfe-
wifdt ¥ agi ax grgar @Y, agi <
TF a0 o § Afeq I@F e
ot wr FE § 5 S awwar
BT B, AZ AT TUH KT AT & |

# fra wft ¥ fdgw w80 fF
focr v g oAl 9T @ @,
Tg o v A frar o Wk T
qe g faar feam o 1 g wedd
Fag X @ awe F AT 36T

g
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Shri J. B, S, Bist (Almora): The
finance minister in his budget state-
ment has tried to combine some re-
liefs with a number of increases in
existing tax-levies in the hope that
while no one will be happy the edge-
of criticism would be blunted.

I doubt very much if he has been:
successtul. The increase in excise
duty on sugar, tobacco, cloth and
certain other consumer goods would
not endear him to the common peo-
ple. The increase in personal taxa-
tion is another tax measure, which-
is bound to be unpopular. The capi-
tal market which he was hoping to
revive by his palliatives has not re-
vived. The only argument which he
can use in his defence is that faced
as he was with the grim economic
realities, resulting from conflict with
Pakistan—fall in food production,
tight foreign exchange and a host of
other problems—this was the best he-
could do.

Since the budget debate provides
this House with an opportunity to-
discuss the major economic and poli-
tical issues, I would like to refer to a
problem to which much attention has
not been focussed. I regret to say
that despite 18 years of experience,
we have not been able to evolve a
consistent frontier policy. There are
problems in all regions located in the
periphery of our country. Manipur,
Nagaland and now the Mizo hills are
faced with troubles. While the ae-
mand of thes regions for secession
from India cannot be accepted and is
patently wrong, we have to analyse
the reason behind this movement.
During the British times, the admi-
nistration in these areas was nominal.
The British frontier policy wa: to
leave these regions in the east, west
and the north, free so long as tme
people were loyal to them. If they
become troublesome expeditions were
launched to quell disturbances, in-
cluding aerial bombing, if necessary,
as in the case of the NWFP against
the Pathan tribals. After we became-
free and administration spreaq out
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to these areas, simultaneous attempt
should have been made to bring about
emotional integration of these fron-
tier people in the main stream of
Indian life and culture. We should
not forget that the majority of popu-
lation in these areas is from a diffe-
rent ethnic stock than the one living
in the Indo-gange!ic plain and the
south. There is no common bond of
religion that binds these areas with
the rest of the country. What the
administration should have done is to
set the process of emotional integra-
tion in these areas first. Economically,
the development of these areas start-
ed receiving attention rather late and,
coupled with the feeling of inferior
status, the feeling of economic neglect
also grew. Ambitious local leaders
took advantage of the situation and,
encouraged by foreign elements,
started talking of independence from
the Indian Union. While it is true
that so long as disturbances continue
the government’s primary duty is to
restore law and order, it should not
be the end of the story. You should
seriously think what we can do to win
the confidence of these unsophisticat-
ed simple people.

In my view, there is some miscon-
ception about the constitutional ar-
rangement in our country. We nor-
mally think of the states and the
<centre and want bigger and bigger
states. Only after the States Reorga-
nisation Commision the principle of
linguistic states was conceludeq and 3
number of new tsates come into
being. While this might satisfy the
aspirations of the major linguistic
groups, how to satisfy the aspirations
of the people who are isolated from
us and do not feel the same emotional
attachment to the national sentiments?
This i3 the main problem that we
face with regard to the tribal commu-
nities in the border regions. Major
vorld nowers like the USA and the
Soviet Union have tackled this prob-
lem satisfactorily by conceding auto-
nomous ynits wherever there is gen-
uine demand for them. In the United
‘States they have been given the sta-
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tus of territories and can qualify to
full statehood after a period of time.
Can we not think of something on
those lines? In our own country,
wherever this experiment has been
tried, it ha; workeq satisfactorily and
helped 1o remove discontent. The
SRC had recommended the merger of
Himachal Pradesh with Punjab but
the late Prime Minister Shri Nehru
in deference to the wishes of the
people decided to maintain their
separate identity ang won their affec-
tion and goodwill in contrast to the
hill people of neighbouring Punjab
who remain discontended and clamour
for merger with Himachal I’radesh.
In Assam the hill districts ask for
autonomous status and there is resis-
tance. This createg frustration, discon-
tent, and encourages separatist ten-
dencies. I do not see any reason why
we cannot have the same pattern ag in
the United States, that is, statehood
for bigger units and territory for
smailer ones. One of the chief objec-
tions that is put forward against cons-
tituting small administrative unitg is
that they are dependent on central
boundaries. But if the truth were to
be told it would be found that the
bigger states with infinitely larger
resources are dependent on central
subreentions far 'more than some of
the smaller units.

Some of the smaller units notably
Himachal Pradesh, have made very
good use of the Central aid given to
them anq have made great progress
during the last few years. For in--
tance, while Himachal Pradesh with
a total income of Rs 7°35 crores.
spent Rs. 20°85 crores in 1965-66, and
its deficit was wholly met by the
Centre, Orissa with an income of
Rs. 57.39 crores spent Rs. 144.72 crores
and 88 per cent of its deficit was met
by the Centre; anq Assam with an
income of Rs. 53.05 crores spent
Rs. 117.64 crores and its deficit was
wholly met by the Centre, including
the income from its ghare of Central
taxes which Himachal Pradesh does
not get. The proportion of income to
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expenditure in the case of Himachal
Pradosh works out to about 44 per
cent while in the case of Orissa, it
works out to only 39 per cent and
Assam, 45 per cent.

The perccentage of Central aid in
the form of grant-in-aid, loan and
share of Centra] taxes in the case of
some of the major States works out
as follows: Punjab, 88 per cent;
Uttar Pradesh, 94 per cent; Madhya
Pradesh, 93 per cent; Bihar, 96 per
cent; Gujarat, 86 per cent; Mysore, 80
per cent; Orissa, 88 per cent; Assam,
100 per cent; Andhra Pradesh, 89 per
cent and Madras, 91 per cent. I hope
in future, the argument of Central
dependence would not be flung at
emaller units to deny the right of
self-rule to people who do not want
to be suffocated by the embrace of
their bigger brothers.

If autonomy is granted to small
units, particularly in the border areas,
ft would neither weaken the national
defences nor harm the national jn-
terests. On the other hand, by win-
ning the affection of the border peo-
ple, and reposing our trust in them,
we will make them a bulwark against
the enemy.

The need to win the confidence of
the border pcople is all the greater
today because of the Chinese menace
from the north. It is no secret that
the Chinese are mobilizing all along
the border, and are waiting for the
snows to melt before they launch
their fresh offensive. The Chinese
intentions may not be to launch a
full-scale offensive but to harass us
so that we deploy our resources to
defence and our economic develop-
ment is retarded. In this limited
offensive, the border people can be a
great aset to us if they are content
and feel that the fight against aggres-
sion is as much theirs as ours.

While the Government under the
Jeadership of the Defence Minister
hag taken stepsg to strengthen the bor-
ders. the programme of economic
development fg still slow ani halting.
Decpite promises, the road and rail-
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way schemes to make the border areas
more accessible are not progressing
with the speed with which they ought
to. Last year, the Minister of Rall-
ways had assured, that the broad
gauge link to Haldwani and Kathgo-
dam, the rail-head which connects
the border areas in the central sector
would receive priority. I would like
to know what has been done abou$
it. This broad gauge line, when laid,
would also be of strategic importance
because of the fact that the time lost
by the military in shifting from the
broad gauge to the metre gauge as at
present would be avoided. So as,
things stand today it would not be
good to be complacent, and the carlier
we get thig broad gauge done, and
better it is for the swift movement of
troops.

Shri J. B, Kripalani (Amroha): Mr.
Chairman, Sir, I sympathise with the
present Finance Minister. He has
inherited a very difficult job and it
stands to his credit—not that he has
presented a good or a bad budget—
but he has been able to present ome
at all in such a short time. We are
familiar with like performances. Be-
fore Independence, and after Inde-
pendence, it is believed that our
administrators can do everything, from
administration to managing commerce
and industry. So also any person
who comes into the charmed circle of
the Congress and is raised to Minis-
tership, is expected to do everything
and do it efficiently, from finance to
food and foreign policy; from home
policy to hell, from railways to re-
habilitation, from atomic energy to
astrology. So, our new Finance
Minister has very successfully tried
his hand at making a budget with
which he wag not familiar.

Sir, let us see what a budget ought
to be. You will excuse me if I ask
neighbour to read for me what
the Finance Minister himself has said
about the requirements of a budget,
and then read to you something that
a fprelzner has said.
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Shri Harl Vishnu Kamath (Hoshan-
gabad): By your leave. The Finance
Minister, in his budget speech, said:

“The budget of the Government
of India is a major instrument
for implementing our plans and
policies. It has to be framed,
therefore, in response to current
economic trends as well as the
Jong-term requirements of the
economy.”

On the 25th January, 1965, soon
after assuming the high office of Presi.
dent of the United States, President
Johnson said:

“A budget is a plan of action;
it defines our goals, charts our
courses and outlines our expec-
tations. It reflects hard decisions
and difficult choices”

Shri J. B. Kripalani: Sir, let us
examine this budget from what is
required in our economy. It is a fact
that our economy has been for some-
time in a bad way. Does the budget
take away the strains from which this
economy has been suffering? Does it
diminish in anyway the rising infla-
tion? I am afraid it does not. It
rather increases inflation, as many
speakers have pointed out. Does it
stabilise the ever-increasing prices?
But when inflation is rising, it would
be impossible to check the rise in
prices. I am afraid this strain on
our economy is not tackled by the
budget.

Then, let us see if there has been
any relaxation in tax burden which
has ever been increasing since
Independence. It seems to me that
this Government is a bottomless pit
in which all money can be sunk but
nothing comes out of it. The budget
should be able to put into the poc-
kets of the people more than it takes
away from them—it should increase
production, increase commercial and
tndustrial activity and in a general
way re-make the nation. But the
budget does nothing of that sort.

Let us look at the direct and in-
direct taxation. Excise duty has
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increased from Rs, 65 crores in 1951-
52 to more than a thousand crores
this year. A further increase has
been made in the excise duty on
sugar, cloth, tobacco, transport, etc.
This is the condition of indirect taxes
which fall heavily upon the consu-
mers of all classes, especially on the
salaried classes and the poor people.

About direct taxes, my Congress
friends and friends in the opposition
have given statistics about direct
taxes in other countries. It appears
that we are the heaviest taxed coun-
try in the world. There is multipli-
cation of taxes. It is said that this
multiplication is because there is tax
evasion. If there is tax evasion, the
remedy is with the police and the
income-tax office. The remedy is not
to increase the number of taxes. I
have to pay a little income-tax and
I have to engage some experts ser-
vices. It costs me more than the tax
I have to pay, because it is such a
complicated affair to fill up the many
columns that have got to be filled
Even when the expert makes the
income-tax returns, so many questions
are asked, which are absolutely use-
less. The honest man is harassed.
Only the dishonest man prospers. The
more the direct taxes are increased,
the more are the ways found by the
blackmarketers and corrupt indus-
trialists and commercial people to
evade due payment of those taxes. If
it were not so, the taxes are such
that very little would be left behind.
If that little is left behind, how are
the financial empire made after
independence? The government seems
to be sleeping over the proper collec-
tion of taxes and it allows criminal
elements to prosper and honest men
to suffer.

The real need of the present times
is increased production. For that, we
are wisely told that there must be
capital. Capital, we are told, is
gathered from savings. Savings are
effected by tightening of the belt. So
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far as the tightening of the belt is
concerned, 1 am afraid it has gone
beyond the last hole. The only possi-
bility is that the belt will give way
and along with it the pant also!

Mr. Chairman: Not the drainpipe.

Shri J. B, Kripalani: The drainpipe
has an arrangement of draining itself!
That is all right.

There is no possibility of increased
production when capital is not form-
ed or when all the capital that is
formed or most of it is taken away
by the government. That most of it
is taken away by the government is
plain from the fact that there is con-
spicuous consumption among the in-
dustrial and commerecial classes. Those
people who never travelled even in
second class now travel not even by
air-conditioned class, out by air. I
have seen that 95 per cent of air
traffic is either at the expense of the
public taxpayer—that means, the
administrators  travel—or by tax
waders. The taxes are so heavy that
people think that it is better to spend
money rather than pay to the gov-
vernment. This conspicuous con-
sumption is on the increase.

Equity capital is found from the
middle classes. But the middle class-
es are drained white. The salaried
classes are today not the middle
classes, but the lower middle classes
and the lower middle classes have
been reduced to the position of land-
less labourers ir. the villages. Where
is the capital to come from, which
will increase production?

We have an adverse balance of
trade with every country in Europe—
even with countries like Rumania and
Italy, which are considered to be
some of the poorest countries. Our
exports used to be in the neighbour-
hood of 76 per cent of our imports.
Now our exports are only 52 per cent
of our imports, The adverse balance
of trade has not been thought of in
the budget, as if it does not impove-
rish the country. As a Congress
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friend said yesterday, what do we get
from foreign countries? We get fibre
yarn, artificial silk, in exchange for
what we send out. Our exports
cannot compete in the world market,
though we have got the cheapest
labour here. Yet on account of the
financial circumstances—taxes and
other things— we cannot compete in
the world market. A motor car cost-
ing Rs. 4000 in Germany costs here

Rs. 15000, though our labour is
cheap.

Pathetically, we are increasingly
depending on foreign aid. 1 agree

with the young man who was speak-
ing yesterday, Mr. Morarka, that
foreign aid can be helpful only under
two conditions. Having not that help,
we should be free to purchase in the
competitive market of the world and
not from America, paying 30 per cent
more than what we would spend by
purchasing from some other count-
ries. Another condition is, we should
be obliged to pay back our loans in
dollars, but we must pay in kind
Unfortunately America need noth-
ing from us, It produces everything
that it needs within its own borders.
Its internal trade is 95 per cent of
its production; it is only 8 per cent
that goes out.

Before independ we considered
that our administration was topheavy,
but that was nothing compared to
what it is now. The expenditure on
it has increased at least 500 per cent
since 1951-52. There i3 a multi-
plication of offices, there is a multi-
plication of ministries. It is supposed
that when a minister comes he only
draws his salary. It is not known that
a minister has a train of these secre-
taries, deputy secretaries, assistant
secretaries, clerks, stenographers,
peons and all sorts of people. Each
ministry costs a fortune. Then,
there are the useless governors who
serve no purpose at all, except they
may be useful for party elections.
Then, there are the second chambers
in the States. They provide only
patronage to the ruling party, and
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the ruling party supposes that it is
going to rule for ever.

General

Further, we have planning. With
whose aid are we carrying on this
planning? It is with the help of our
corrupt and inefficient administrators.
There are some members in the plan-
ning Commission who are politicians,
and they are always thinking of leav-
ing the Planning Commission on some
pretext or the other and going to
fresh fields and pastures new, They
are always thinking when they would
become diplomats or ministers. They
are only birds of passage as even our
Finance Minister today is. I think
he will soon be relieved by more
_ambitious pcople who are supposed
‘0 be more knowing people also, I
o not think he is very happy in his
present job.

Mr. Chairman: The hon.
should try to conclude now.

Member

Shri J. B. Kripalani: Now, Sir, since
.you have rung the Bell I will leave
the budget and the administration and
Planning. Though, the Plans were
declared to be neither properly con-
ceived nor properly executed, yet it
is said that one swallow of very
bright plumage will make the sum-
mer in the Planning Commission.
We wish him all success.

Talking about the political situa-
tion, every day there are questions
asked in this House and there are
adjournment motions moved which
are fortunately now allowed and which
were not allowed on previous occa-
sions. Sir, I charge this Government
for having created confusion in this
country by its food policy, It is use-
less to say that the Opposition Parties
are taking advantage and are exploit-
ing the people. Sir, I remember,
when we were in jail, we of the
Working Committee and also all the
leaders, in 1942-43, there was a famine
in Bengal. 30 lakhs of people died
in the city from which our Finance
Minister comes. We felt very un-
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happy that there was not a voice
raised, that the people were dying,
they would plunder a shop that was
full of eatables, they did not go and
raid a godown where the grain was
stored. We were ashamed that our
country had fallen so low that nobody
could raise his voice when 30 lakhs
of people died. Today, our rulers
who were in jail then—I do not know
how many, the proportion is perhaps
very low—say that nobody should ex-
ploit the situation. Must we allow
our people to die of starvation, and
no voice should be raised, nobody
should blame this Government? It is
their bungling that has produced this
starvation. Last year, six million tons
of foodgrains from foreign countries
were brought to India and this was
considered to be the greatest amount
ever got from abroad. It was stated
in those days that they were build-
ing up buffer-stocks. When this year
it is a little lean year, where have
the buffer-stocks gone? They have
disappeared. One does mnot know
where they were stored. What has
happened to them? This Government
is responsible for the food situation.
If the situation was not there, it
would be impossible for the Opposi-
tion Members to exploit it. The situa-
tion is there, it is capable of being
exploited, and so it is being exploited.
It would be an evil day if nobody
raises his voice against starvation.
We are told time out of number that
there are no starvation deaths. I say,
Sir, it is wrong to say that anybody
can die of starvation. People have
starved for 60 to 70 days and yet
lived. It is only that starvation
brings about some disease or other
from which people die. Our people
have been dying inch by inch, Do
you want us not to raise our voice
here? I say it would be our duty to
ring the bell of revolt against this
Government and its policies which are
responsible for this situation. The
Government says that it is responsi-
ble for law and order. Who then, is
responsible for food? They are not
responsible for feeding the people and
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they are responsible only for law and
order! Gandhiji used to say: “I can=-
not carry spirituality to the poor
except in a bowl of rice”. I say, you
cannot carry law and order to the
starving people except in a bowl of
rice. That bowl of rice is missing.
Our economy has gone wrong, our
calculations have gone wrong, our
plans have gone wrong. It seems that
under your skull there seems to be
a little small quantity of grey matter.
The skull seems to be devoid of even
the ordinary quantity of grey matter.
You are ruling this country, you are
misruling it, you are creating misery
everywhere and you shoot. These
policemen and army people who are
for our defence, who are our friends,
whom we ought to respect and whom
we ought to encourage, you are bring-
ing them into contempt by making
them to shoot their own countrymen.
You know why the French Revo-
lution took place. It was because the
army was asked to shoot their own
people instead of shooting its enemy.
Today you are asking your army and
your police to shoot their own fellow-
men. How long are you going to do
this? I charge you with the murder
of people. I charge you with having
bungled the situation. You have
divided the country mnot only into
zones but into States, not only into
States but also into districts and sub-
districts. One district cannot sell
foodgrains to another district. One
man living in one district cannot pur-
chase food from the people of another
district, though the blackmarketeers
do it. Those who indulge in smug-
gling can do it, but an honest man
cannot do it and he must obey you.
You say: “even if you weep you will
be punished”, We have no freedom
even to weep in our misery. You
charge us for weeping. You say:
“why are you weeping, you are creat-
ing trouble and you are creating
riots”. What did the Government do
in Bengal? The Law Minister here
eaid that there will be no inquiry.
They had to rub their noses with the
ground and have an inquiry. And
then when did they do it? When there
was rioting. When did they rush rice
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stocks to Kerala? When there was
rioting. And when did they increase
the quantity of wheat in Bengal?
The other day the Food Minister fri-
volously stated “I am giving all the
wheat that is necessary”. Today he
has increased the quota after the
riots. You are making the people riot
against you.

Coming to the problem of linguis-
tic States, you have again raised the
bogey. How did you do? Why did
you do it? One fine morning the
Congress Working Committee decides
that the State of Punjab should be
divided. They have not studied even
the maps. There are districts in
Punjab which are predominantly
Hindi-speaking, three or four. There
are other districts which are predomi-
mantly Punjabi-speaking. In the
middle, the population is mixed,
speaking both Hindi and Punjabi,
their ratio being 45 :55, 60 : 40, 70 : 30
and so on. How are you going to
divide this State?

You appointed two committees—
one, a committee of this House and
another, a committee of the Cabinet.
The Working Committee decides the
issue without having studied the pro-
blem. These Committees were form-
ed to study the problem. Without
studying the problem, the Work-
ing Committee give their order.
This is not the way to do things.
If you are going to have lin-
guistic States, have them once for
all. Divide Kashmir from Jammu and
have a separate State of Jammu and
Ladakh. Let us not have periodical
rioting. Let us do it once for all
The operation may be made and the
country may be divided linguistically
so that we do not have this problem
hanging above us. Today it is Punjab,
Tomorrow it will be the little State
of Vidarbh, and the third day it will
be Tamilnad which would like to
secede from India. This is not the
way of government. Either govern or
leave us to ourselves; leave us to
God. Gandhiji used to say to the
British Government: leave us to God
or to confusion, because out of that
confusion we will be able to do some-
things; but this organised confusion,
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of our Government, cannot be manag-
ed.

Shri M. G. Thengondar (Nagapatti-
nam): Mr. Chairman, Sir, I rise to
support the budget proposals of our
Finance Minister and, while doing so,
1 am thankful to you for having given
me an opportunity to participate in
this discussion.

Sir, in order to further strengthen
the economy as well as to satisfy the
needs of the people we have to in-
crease the agricultural production. To
achieve the targets of food production
the Government should take steps to
introduce and encourage modern
methods of cultivation and increase
the area of cultivable land. The Gov-
ernment should formulate a policy
and supply required resources for
multiple crop system in all the possi-
ble areas. There are large areas of
waste land in the coastal areas of
Tanjore district in Madras State. Lift
frrigation should be introduced in
these areags where drainage water
which otherwise goes to waste in the
sea is available in plenty for culti-
vation purposes.

During the rainy season most of
the cultivable lands get flooded as
there is no proper drainage, resulting
in heavy loss to the farmers, There-
fore, proper drainage schemes should
be taken up in Mannargudi, Naga-
pattam and Tiruthuraipundi taluks.
In Tanjore district nearly one third
of the cultivable land is served by
the Cauvery-Mettur Project, which
was formulated more than 40 years
ago. Supply of water to the lands
is still continued at the same rate at
which it was designed 40 years ago,
even though more areas have been
brought under cultivation. Moreover,
large portions of irrigation channels
have been silted up and water does
not reach the tail end, thus greatly
affecting production. 8o, immediate
steps should be taken to strengthen
the banks of the Grand Anicut Canal
and {its branches and to remove the
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silt and deepen, wherever necessary,
30 that there is no water scarcity in
the tail end villages.

Another important point is that the
Government should provide all essen-
tial implements to farmers like better
seeds, fertilizers and tractors. Farmers
in Tanjore district feel the insuffi-
ciency of tractors for cultivation pur-
poses. 70 per cent of the tractors
available in Tanjore district are kept
idle in Government workshops for
want of spare parts. Government
should rel foreign exchange and
permit import of spare parts for the
tractors owned by Government as
well as by private cultivators. Gove
ernment should also set up a factory
for manufacturing small tractors at a
suitable centre in Tanjore district to
meet the increased demand for trace
tors.

Russian power drill is a useful
means to tap the underground water
and it will solve the scarcity of water
for cultivation. Shortfall of water
supply from Mettur reservoir has
badly affected the agricultural pro-
duction this year. Therefore, more
Russian power drills should be allot-
ted to Tanjore in the coming years
to meet the failure of the monsoon.
In cases where the drilling operation
is not successful, Government should
meet the entire cost of drilling opera-
tions without taxing the farmers.
Wherever it is successful, subsidy to
the extent of 25 per cent can be grant-
ed for the erection of the power drill,
as in the case of well schemes in
Tanjore. In order to cope up with
the power demand of the newly-
adopted well-scheme with electric
pump sets in which more than 20,000
wells will be provided, a thermal
power station should be constructed
in Nagapatam, utilising all available
sources of coal, including transport.
ing lignite by ships from Neyveli
through Cuddalore Port and coal from
Calcutta port.

Short-term crop of ADT 27 (Japa-
nica-Indika) which was introduced by



$665General Budget PHALGUNA 24, 1887 (SAKA)

(Gen. Dis.)

the Department of Agriculture of the
Madras Government last year is
found to be highly successful in Tan-
jore district. Therefore, this variety
of paddy seeds should be introduced
in large areas in order to increase
paddy production.

Owing to failure of monsoon and
scarcity of water during the last har-
vest, the whole of Tanjore district
has been seriously affected. The yield
of paddy was very poor in most of
the areas and there was absolutely
no yield in some areas, This year is
a testing period for the farmers in
that district. Therefore, it is desir-
able to give remission of land revenue
and postponement of collection of
agricultural loans to next year in
Tanjore district. I hope the Centre
will give directives to the State Gov-
ernment of Madras in this matter.

After the agricultural operations are
over, during the off-season of nearly
six months in a year the villagers in
Tanjore and surrounding districts are
jobless. To some extent their hard-
ship is relieved by the establishment
of the Aruran Sugar Factory at Vada-
pathi Mangalam in Tanjore district,
where agricultural labour are em-
ployed in the factory. The setting up
of the sugarcane factory in Tanjore
district is a great boon to the jobless
farmers of the district as well as sur-
rounding districts. But the facilities
and the financial aid given by the
Government for expanding this sugar
factory and improving the roads in
this area are inadequate, Therefore,
I would suggest that the sugarcane
cess collected by the Government
should be utilized solely for construc-
tion and improvement of roads in thd®
sugarcane cultivation areas. Assist-
ance should also be given to the far-
mers who are gupplying sugarcane to
the factory.

15.58 hrs.

(M. Drrury-SPRAKER in the Chair]

There is a lot of criticism about the
inadequate reception of radio pro-

Disturbances in §666
Delhi (Adj. M.)

grammes transmitted through Tiruchi
Station of AIR. Therefore, a more
powerful transmitter should be instale
led in the AIR station at TiruchL
Since one more broadcasting centre
has been opened at Tirunelveli, from
where all the main programmes of
Tiruchi are being relayed and in view
also of the extra programmes, the
amount allotted for Tiruchi AIR is
quite inadequate. Therefore, more
funds should be sanctioned for Tiru-
chi AIR. Television scheme may also
be introduced at Tiruchi for catering
to the southern districts of Madras.

There is no major industrial under-
takings so far in Tanjore district even
though huge funds have been allotted
for industrial development in the
Five Year Plans.

16 hrs,

The re-imposition of the tax on
cigar will curtail the demand for it
in the market and will ultimately
affect the producers at farms and the
employment opportunity of the people
of Tiruchi and Dindigul areas of
Madras State, It may possibly lead
to the virtual closure of this cottage
industry. The incidence of this excise
duty per cigar in the open market is
as high as between 31 paise per piece
and in cases of certain sort 19 paise
and in others, the least being 1.5 paise
per piece. Therefore, the tax inci-
dence with the cost together make
the manufacture as also consumption
is impracticable. I persuade our
Finance Minister to withdraw the tax
re-imposed on cigar since the expect-
ed yield from this is Rs. 4.5 lakhs
only.

Mr. Deputy-Speaker: He may con-
tinue later.

16.01 hrs.
MOTION FOR ADJOURNMENT—
Contd.

DISTURBANCES IN DrLEI—contd.

Shri Kapur Singh (Ludhiana):
Sir, I move:

“Thet the House do now
-_djoum."





